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quantities would be supplieq to the
West Bengal Government, not only to
the West Bengal Government but to
the other States also so that the peo-
ple may not be allowed to starve? The
Government should be aware of the
fact that starving people have also
political consciousness. We know what
is the cauge of the French Revolution,

THE DEPUTY CHAIRMAN: Don’t
go into ‘history,

SHRN CHIT#fA BASU. No bread
was available but they were told that
they can have cakes, (Interruptions)
Here, the Government says that ade-
quate stock is there but it is not being
made available (0 the common man
in different parts of the country. I say,
_the history of the French Revclution
may be repeated and, therefore the
Government shoulg be slive 1o sueh
an eventuality,

THE DEPUTY CHAIERMAN. We
now adjourn for lunch for one hour.

~ The House then adjourned
- for lunch at forty-three
minutes past one of the clock.

The House reassembleg after lunch
at forty-three minutes past two of
the clock, The Vice-Chairman (Shri
V. Narayanasamy) in the Chair.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPORT-
ANCE

Inadequa’e Supply of Essential Com-
modities by Central Government to
States—Contd.

SHRI V. GOPALSAMY. Mr. Vice.
Chairman, Sir, it is very unfortunate,
rather shameful, that the Central Gov.
ernment is trying to use rice as a poli-
tical weapon to blackmail the States
ruled by non-Congresg parties, The
hon. Minister in his statement has
stated about the bumper crop and has
also talkeq about 20 per cent reduction
in rice allocation uniformly in most of
the States. But ] would like to know
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from the hon, Minister for what rea-
son he has reducey the allocation of
rice for the State of Tamil Nadu from
80 thousang tonnes to 40 thousand
tonnes per month, which comes to a
50 per cent cut. For what reason have
you been supplying rice to the quan.
tity of 80 thousand tonnes during
President’s rule? Because you wanted
to wrest power in Tamil Nadu, be-.
cause mahy years ago you lost ‘he
power there. So like Mohammad
Ghazni your Prime Minister visited
the State more than 12 times. Day in
and day out, his darshan was shown
on the TV and AIR was fully utilized,
official machinery was utilised ....
(Interruptions) Crores ang crores of
tax-payers’ money were spent. Then
what happened? You lost miserably.
You were routeg in the election. You
were rejected lock, stock ang barrel
by the people, What happened tnen?
You suddenly reduceq the allocation
of rice, It is very mean.-mindeq poli-
tics played by the Central Govern-
ment. You want to do everything from
hera ang you want to put the States
under your thumb. That js why Mr,
Balaram asked what audacity the Cen-
tral Government has got or the Prime
Minister has got to call the Malayalees
beggars. That only shows the mind
of the Government that you want the
States to come to you with a begging
bowl. That is the trend. Then the Gov-
ernment of Tamil Nadu requesteq the
Central Government to allow them to
procure three lakh tonnes in the open
market from Haryana Punjab and
other States, but they permitted only
1.5 lakh tonnes. Why not three lakh
tonnes? Why do you come in the way;
For what reasons? Again it is political-
ly motivated. Because you lost the pre-
vious Assembly elections: now  you
have your eyes on the coming Parlia-
ment elections. That is why you want’
to embarrass the Government of Tamil
Nadu. Therefore. the-, cannot be any
justification for this 50 ne, cent cut in
the alloration of rice for the State of
Tamil Nadu.

Sir, again, I would like {o tell the
honourable Minister, as far as sugar
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is concerned you are supplying 800
grams of sugar per family card in
Delhi. But you are giving us sugar,
calculating at the rate of 425 grams
per month per family card. For what
reasons? In cur State, for calculation
purposes, we are supplying 500 grams$
of sugar, but you are supplying only
425 grams per card. At the same time,
you are dumping 800 grams here in
Delhi. I don’t envy the people of Delhi
here. -

And, when you supply rice, here
again, in Delhi it is 50 kilos of rice per
menth per family card, We are supply-
ing only 12 kilos of rice, ¥ would like
to know from the honourable Members
coming from other States whether
they are able to give 50 kilos of rice
per month per family carq in their
States, I don't think so. Then, what
fo, are you dumping 50 kilos of rice
in Delhi? The simple reason is, here
it is politically motivated. You wanted
to wrest the seats from the BJP in
Delhi, and for that purpose you did
this. ... (Interruptions)... I want to
know whether the citizens of Delhi
are super citizens or first class citi-
zene and citizens living outside Delhi
are second class citizens. So, there
cannot be any justification for this. It
is really shocking. While you are

dumping 50 kilos of rice ver family-

card. at the same time other States
are not able to supply even 12 xilos
of rice because you have made a 50
per cent cut in the allocation rice for
them

Sir. also the quality of the rice is
very bad and it is not at all fit for
human consumption—that is, the rice
you are supplying to other Statss,
particularly States ruled by non-Con-
gress parties, That is why I said it is
meanmindedness and pettymindedness
of the Central Government. There is
a saying in Tamil—Vayitril adikkade,
that is don’t hit them in their sto-
machs, ,..(Interruptions)...

!
-
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AN HONOURABLE MEMBER: The
Vice-Chairman knogys Tamil,

SHRI V. GOPALSAMY: Fortuna-
tely, he is there.

AN HONOURAEBLE MEMBER: And
he is enjoying!

SHRI V. GOPALSAMY . So, Sir they
are doing these things. .

Again, as far as palh oil is con-
cerned, our requirement is 5,000 tonnes
but they are supplying us only 1,000
tonnes. So, if you supply the reguired
quantity, that wiil stabilise the prices
of other oils alsp. That is a fact
Therefore, Sir, the Central Govern-
ment is trying to use this supply of
rice, allocation of rice, as a political
weapon. But you will miserably fail
What happened in the Assembly elec
tions in Tamil Nadu is a warning
signal. - The real Kurukshetra has
started all over India. So, you are
going to lose anyhow. But there can-
not be any justification for the redue-
tion of rice by 50 per cent to the State
of Tamil Nadu whereas you were
dumping ‘when the President’s rule
was there. Therefore, T would like o
request the hon. Minister at least now
tn take a decision to supply 80,000
tonnes of rice from now onwards. That
is the actual requirement Anyhow you
are going to lose the polls. That is a
different matter. You are not going to
sit there after three, four months. But
people shoulg not starve.

That is why Mr. Chitta Basu stated
many fHings. Ouy hon. Prime Minister
went to Paris also for the celebration
»f the French Revolution., But the
mean-mindedness of the Central Gov
ernment is very much visible +there. .

Ong important thing. Mr. Upendra
was very much right. The hon. Prime
Minister stooped to such a mean
level of calling the Chief Minister of
& particular State as a cheat or Aolng
cheating business. That shows the
calibre ang the character of the .an
who has uttered those words. There-
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fore, -Sir, I would request the hon.
Minigster—from the Food Minister I
do not expect any justifying answers
and there cannot be any justification---
at least to come with a statement
that hereafter you will suppy 30,000
tonnes of rice for the State of Tamil
Nadu.

Thank you.

DR. NAGEN SAIKIA (Assam). Mr.
Vice-Chairman, Sir, my State, Assam
is a flood-prone State. Every year for
the jast four years floods have been
causing irreparable damages to the
economy of the State. Assam’s econo-
my is an agricultural based economy.
Therefore, when lakhs of hectares of
land, agricultural land with growing
crops remain under water. for weeks
and moths together every year, it can
be easily imagined what would be
the fate of the agriculturists, what
would be the fate of the people in the
State. Therefore, buffer stocks of food-
grains in sufficient quantities are to
be maintaineq in the State, But the
supply of rice has been gradually
brought down in the State from 81,000
tonnes to 50,000 tonnes, almost 50 per
cent. With an inadequate stock and
with gradual decrease in it, the people
in the State will have to starve. The

floods have been hitting the State at .

the moment also. The whole State is
reeling under water, The people are
taking shelier on high roads and dykes
of the rivers. The State Government
has to supply foodstocks to them in
the form of relief. Therefore. it is
very much necessary that the Central
Government should ecome forward
with sufficienf quantities of foodgrains
taking the State unde, special cate-
gory due to the severe situation crea-
: ted by floods every year.

The godown faciltles in the State of
Assam also need improvement. The
godowns of the FCy are less {n nums
ber and poor .in quality. Therefore, to
.make. this .situation better with 2

. view to. facing the difficulties, more
.number of godowns should be set up
in the State.
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Sir, it is not only the fijoods but also
the bandh calls given presently by a
section of the ABSU and some othet
forces which have also been disturb-
ing the traffic of food supply. There-
fore, necessary measures should be
taken ahead of such call. The concer-
ned Ministry should be in constant
touch with the State Government, the
Raiiway, Surface Transport ang the
Home Ministry in this regard,

In Assam, due to shortage in guppiv
of foodgrains and other things, often-
times businessmen raise the price on
their own and the State Government
is to take extra care for such happen-
ings. Therefore, to stop such unusual
hike in price of foodgrains and there
by to help the suffering people of Lhe
State, timely supply of adequate quan-
tity of foodgrains is a must.

Assam is a kerosene-producing
State, but it is an irony of fate that
the people of Assam suffer from: shor-
tage of kerosene too. Therefore, 1 want
to know what steps would be iaken
to remove this ironjcal shortage of
kerosene in the State. The statement
of the Fon. Minister is some sort of
a whitewash job. It is the duty of
the Ceniral Governmen; to see that
the people in the country, even in
the remotest places, are not deprived
of thelr foodgrain and other necessi-
ties of life.. Therefore, I urge upon
the Government to take immediate
necessary steps to minimise the suffer-
ings of the people of the country.

SHRI WM. S. GURUPADASWAMY
(Karnataka). At this stage Y can
make a few general observations.
Many friends have covered the back-
ground and each State has made
demands, Tt is natural. '

Before I make a few observations, 1
would like to tell my friends in_the
ruling party varticularly the Gov-
ernment, that food is a very important
issue, It should nevey an4a never be-
come a plaything of politics. Unfor-
tunately, we hear voices in the House
that the Government i3 using the
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distribution  system and
the food supplies as a means
to serve the political ends not

human needs. This should not be so.
There are instances, which we all
know where such conclusions and in-
ferences can be drawn. In future the
Government should be very careful in
regarg to distribution of foodgrains
and other articles.

S e

3.00 p.M.

I would like to make another gene-
ral abservation. Years back we had
examineg the various aspects of the
distribution system in the country,
Ashoka Mehta years back had produced
a report. It was the Government of
India which appointed a committee
under his chairmanship. That com-
mittee toured the whole country and
examineg many people, Governments
agencies hag drafteq that report,
They have made several recommenda-
tions in that report. I do not want
that all the recommendations made in
that report should be implemented
now. Perhaps, the -situation has
changeq but I would like them to go
through that report and also reports of
the earlier Planning Commission in
respect of distribution of food in the
country, ¥ say this becausa 1 feel
strongly that a time has come to have
another review, study made on this
very important problem, Public distri-
bution has come to stay. You may not
like it but it has become a necessary
payt of our system now. So long as
people are starving are poor, are un-
able to have adeguate supply of food,
then, there is a need for oublic distri.
bution sy'stem and this system has got
to be maintained at prime level very
efficient level. Of late this system is
wilting, sagging in all the States Wa
are only debating ahout the supbly of
this commodity and that commodity
and shorfages in supply and mal-
distribution and the like. Tt feel, Sir,
we should make a fresh study, a
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thorough study of the entire problem,
if need be, 1 suggest the Government
may appoint agnother Committee or if
the Planning Commission is compe
tent to take it up, they should set up a
Committe, to go into the question of
the wholg distribution, There are vari.
ous flaws in the distribution system,
inbuilt flaws, inherited flaws, draw-
backs. For instance, nobody has
toucheg in the debate on the adequacy
of rations, They were only complaining
that even the existing rations are not
being distributed because of lack of
timely supply. We should examine the
adequacy of rations, the distributive
network the missing links  the
lacunae, the drawbacks the weakness-
es which have crept in over a period
of years. All this requires a further
study. So I reiterate that a fresh
study by a competent Committee to
go into the whole question again in the
new situation be made.

. May I say that the Minister is taking

shelter under two contradictory argu-
ments over the state of affairs that is
prevalent now? (1) In the immediate
past there has been drought and
scarcity, So lot of food was sent to
various States and as a result of that
Central stocks have been  debleted.
He has also sajg that there has been
‘a bumper crop. He creates an impres-
sion that enough food is available in
the country. There is bumper crop be-
cause of good monsoon. But he should
have sajd, what exactly is the latest
stock available jn the Central pool,
How much wa have now—i.e. the latest
figures? In the past there have been
criticismg about the maintenance of
the stocks, the quality of the stocks,
the conditions of warchouses and the
like. Fven now, ther. are c~omplaints
that poor quality of food is sybnlied.
Poor cuality rice or wheat is supplied
to the consumers and they hav, to
take these supplies. They Thave no
option, They haye no alternative. This
is because we haye not apnlizg our
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ming to observe proper inethods to
stock these foodgraing when they
are procured. So there 1s deteriora.
tion there is gecay ang wastage and
all sorts of things occur. This has got
to be looked into. We have not ap-
plied our mind to the packaging at gll
A Iot of wastage is there. Supply is
less, may be, but wastage is terrible,

SHRI JAGESH DESAI. Ang they
have not fixed any norms for that.

SHRI M. S. GURUPADASWAMY:
Yes, R agree with my friend that the)
have not fixed any nurms at all. So, 1
- would like to know what is the per-
~ cenlage of wastage;, what exteny or
- wastage and why? Is it avoidable o1
unavyoidable? Sir, research has been
conducted in the CFTRI, for instance
in Mysore where I come from. They
have cheap new DPackaging devices but
such devices recommended by the
CFTRI are not taken by the Govern-
ment. I would like them to take these
things and study them, I refer to
stocks, the pool they are holding. 1
think at all times, whether during the
time of scarcity or during the time of
good harvest there is such a thing as
safe limit for stocks. We should main-
tain those stocks come what may. We
fritter away our stocks sometimes
- and we do not take timely steps to
refill those stocks. The net result is,
during a crisis like floods or natural
‘calamities, the Government becomes
helpless and they have no alternative
but to reduce the supplies. My friend
has reduceq the supbly by 20 per cent
1 do not think it is warranted. Ir you
haq maintalned stocks properly and
adequately this reduction was not
necessary and they shouly not take
shelter under the plea that this reduc-
tion, is not felt. No, it is being felt.
In Karnataka Sir, nov, as in every

- other State, the impact of this reduc-

tion is felt, There is no kerosene.
_Even the quantum of kerosene that

" was supplied earlier hefore March is.

_not being supplied now. And edible
oil, palmoleln oil is not supplied to
the sam, extent. There is cut in the
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rice quota given to Karnataka. And
my frieng says there is adequate
stock of wheat avaijlable. 1 read what
he has stateq. “Adequat, stock of
wheat in the Central pool and supplies
to the State are being maintained at
reasonable levels”, This is a very
vague statement. I know, even
in respect of wheat Maharashtra
is not getting it, Karnataka is
not getting the same quantity of wheat.
Why ‘should they not supply wheats

SHRI JAGESH DESAI:
tra is not getiing it?

SHRI M. S, GURUPADASWAMY:
Less. ¥ said, less. At least let them -
supply wheat adequately. I amn not
talking of sugar. Sugar has got its
own tales. Wheat at least can bhe sup-
plied adequately to all the States
when the stocks, are available, There-
fore, ....(Interruptions),

Maharash-

SHR] SUKH RAM.: It has been in-
creaseq for Karnataka.

SHRI M, S. GURUPADASWAMY . 1
am; not criticising you at all. T am
making s few observations. This is a
matter in which all of us are common-
ly involyed. I take a5 very non-
partisan view. Till now the Govern-
ment of India is supplying only seven
commodities through the public distri-
bution system. We have not examined
whether e can bring in more commo-
dities which are essential, What is the
philosophy behind the public distribu-
tion system? The philosophy is, the
essential commodities of consumption
should be suopliey at reasonable
prices at reasonable levels and ade-
quately too. This is the philasophy of
it. So, why not enlarge this packet of
seyen articles? As I saiq earlier, let
there be a thorough examination ag to
what the commodities are ang which
can be brought intp the distribution
systemn. (Interruptions). After all, I
am not making new suggestions. They
are glready there. I am only reiterat-
benefit.
The time has come when we can en-
large the distribution system. So we
should carry the distribution system

-
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‘fui‘fher ang set up cooperative societi-

‘¢s or ather individual outlets in cities,
small towns and villages ang also
enlarge the list of commodities, Let it
be examined. 1f it is rational feasible,

let more commodities pe includeg for-

distribution. That is the only way of
avoiding exploitation of the poorer
sections of the people. Aftey all, it is
the poorer sections the working class,
the craftsmen and the like, who are
the sufferers, I know that all the ra-
tion cards that are being given are not
genuine, Sometimes it happens so. 1
am not geing to rﬁake an adverse
comment on that. Of course, thery pas
got to be stricter control over the dis-
tributivn of cards to the weaker sec-
tions and the poorer sections of people.
That apart, I would say, there has got
to be an expansion of the number of
itemg of commodities which go for
public distributicn system. Othewise,
profiteers, blackmarketeers, will have
a lot of scope to exploit, And then we
have to tighten up the supply point
for avoiding pilferage, for avoiding
sale by the cardholders to others. They
take the supplies and they sell those
supplies to nhotels and other people
That should also be stopped. There-
fore, the whole thing requires a
thorough study and a team can be set
up at the highest level to go into all
these aspects and they can come out
with a new apprcach, a new strategy,
a new thinking, on the whole public
distylbution system.

""SHRI E. BALANANDAN (Kerala):
Mr, Vice-Chairman, today we are dis-
cussing a subject to call the attention
of the Minister of Food, to the diffi-
culties facegd by the people due to in-

adequate subply of rice sSugar and
othey essential commodities by the
Central Government to the  States.

Before 1 start asking my questions on
* fond sunply. N must submit that human
beines require first anq foremost oxy-
gen they neeg food. Next to oxygen
comes fool. And fooq is required by
all peopk belonging to all partles

. -
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There cannot be any difference on the
basis of parties as far as food is con-
cerned. Therefore, when the Minister
replies to the gebate, let him not in-
stil party politics, narrow party feel
ings intg it. The responsibility of the
Central Govarnment is to see that ade-
quat esupply of fooq is maintamneq,
especially for keeping the rationing
system, wherever system it is efficient,
That is the lookout of the Central
Government. If any State Government
is not falling in line it is the pesponsi-
bility of the Central Government to
ensure that the pecple get food to eat,
Do not confine yourself {o the Cong-
resss Party alone ang say something,
that is wrong. Therefore, at the outset,
1 want to invite attention that we are
boasting of a bumper crop. And yet
what is happening in & small State like
Tripura this year? In Tripura, you
might have read it 20 people died of
starvation. You might also have read
in the newspapers that on 27th July
there were food riots in Damchora
food godown in the north district of
Tripura where the tribal people were
not getting food. They went to the
godown and tried to snatch the food
stocks. Thereupon the police opened
fire on them ang four people died on
the spot and nine peuple suffered
wounds and were admitted inte the
hospital. Why? Why shoulq our people
die without fooq in a year when you
are claiming to have a bumper crop;
That too in 5 tiny State where--T am
not indulging in politics—your party
is ruling? Why cannot you supply food
to such a small, tiny State? Whatever
supply system was in vogue the
whole thing has been damased. The

public distribution system has been
done with and it has almost been
given over tp private hands who are

stealing the rice supolieg by the Gov-
ernment and the tribals are not get-
ting food. The tribals are dying of
hunger, without food. There have
bee~ 20 starvation deaths and another
four died of nolice bullets, This is the
point I wanfed to mention, with your
permiasion. So, if you don't desl with
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the food question prigerly, this will
be the result.

SHRI SUKH RAM: Sir, I forcefully
deny the charge that people have died
i Tripura. Not even a single person
has died for want of food There may
be other reasons for that. But it is
not pecause of want of food that they
have died. I deny the charge.

SHRI E. BALANANDAN. You have
a chance to reply and ¥ do not need
it now.

THE VICE-CHAIRMApN (SHRI V.
NARAYANASAMY), The Minister is
ouly clarifying the wpasition. Later on
he will give the full information,

SHR] E. BALANANDAN. Sir, I in-
vite the attention of the honourable
Minis‘er through you to the situation
prevailing in West Bengal I am not
talking {or my party alone. From West
Bengal zn all-party delegation includ-
ing the party of Mr. Ghani Khan
Chowdhury, jointly camg and met the
Minister and gave him a memorandum.
That means what? That means that it
is the demand of the people of West
Bengal irrespective of politics, party
politics. They came here and submitted
to the Minister that their fooq supply
is being reduceq by the Ceniral Gov-
ernment. West Bengal is 5 State which
is covered by the rationing system,
There are two systems: one is the

statutory rationing and the other is

the modified rationing system. Nearly
one crore people are covereg hy sta-
tutory rationing through 2,745 ration
shops aud for 5.3 crore people there
are 17,045 ration shops. West Rengal
State has got gnother feature which
we have to take into account That is
a State where the gensity of popula.
tion is next only to that of Kerala.
The land mass of West Bengal is used
for coal mining for growing tea and
also for growing jute which brings
foreign exchange in abundance to the
country as a whole and, therefore,
West Beugal is not producing sufficient
foodgraius for its own requirements.
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This is only for consideration and I.do
not go into the whole gamut of it.
Therefore, what I say is that it is the
duty of the Government to see that at
ieast the ration supply is maintained
an¢ the agreed guantum of rice and
wheat is supplied to the State.

Since February 1989, the monthly
Central allotment of rice and wheat
bas been gradually reduced in the
case of West Bengal. The rice that
useqa to be supplied earlier was
125,000 tonnes per month and lhat
has been reduced now to 64,000 tonnes
and the earlier suppYy of wheat -wa3
1.26,000 tonnes which has now been
reduced to 80,000 tonnes. What hap-
penc as a result of this? The Governr
srent of West  Bengal i3 forced to
reduce the supply of rice and wheat
tn the people irrespective of any poli-
iics, So, everybody has to starve. Why?
Because of the short supply by the
Central Government. The Central Gov-
ernment is acting in one way and
the great FCI, which is an organisas
tion with a big set of people, is acting
in another way. They are also playing
havoc with the life of the people. -
Whenever an allotment is made, they
do not see that the supply is made
to the State and they do not supbvly
alse in time. Now, a new situation
has arisen duz to floods in Puujab.
Becszuse of floods, a-large quantity of
rice has been spoiled. There can be
some kind of a thing llke that. The
people of Punjab should be compen-
sated for that. If it is bad and if it
is not good to be consumed by human
-beings, it can be given for cattle feed.
That is the normal thing that you
should do. Instead of that, thev re-
duced the prescribed Standard, Some
kind of a change is made to maxe
it eatable so that this can be taken
by Bengal, Kerala and some other
places. Is this kind of an idea correct?
Is it scientifically correct to do that?
Is i{ humanly correct to do that? when-
ever a standard is prescribeg for
fuod, is it correet on the part of the
Government of India to say that this
can be done or that can be done? In
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this way, the food which cannot he
eaten by human beings has also been
supplied. I do not want to go into the
whole gamut - of the question. I am
only reyuesting the Minister. This is
the meniorandum submitted by all the
parties, including the Congress Party
ang including Mr. Ghani Khan Chau-
dhury. That is the point. The partici-
pation or Mr. Ghani Khan Chaudhury
itself is sufficient to explain the posi-
tion.

Therefore, I request the Minister to see
that the earlier quantity of  wheat
ang rice supplied to the State of West
Bengal should be restored. Not only
should it be restored. Pooja is coming.
You kncw what Pooja means for
Bengal. You know that Pooja is first

~and foremost for every Bengali. Cony

. agreement between the

munist or Congress does not come into
the picture. Therefore you have to
see that adequate supplies are givea.
1 do not want to go into the serious
charges. You shoulgd explain to me
the 20 per cent cut. How is it 20 per
cent? As a Food Minister, it is your
responsibility and you have t{o see
that the supplies are given. Then we
can listen to you. Therefore, don't
explain the whole story of not giving
food to the people of West Bengal.

I am not going into the question
of sugar. The supply of sugar has also
been reduced from: 46,000 tonnes tv
26,000 tunnes. Also the oil supplies. 1
dc not want to go into details. I want
you to restore these things. More sugar

should also be supplied to West
Bengal. )
With your permission, I want *u

refer to the State of Kerala. Some-
thing.has been said by my friend, Mr.
Bzlaram There has been a big hulla-
baloo created by the Minister, I do
not want to go into that now. Firstly,
T want Lo say that Kerala is a State
where sfatutory rationing iz there Tt
had been introduced in the year 1964.
When t was introduced, there was; an
Government
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of Kerala and the Union Government.
Mr. Minister, I want a specific answer
to this question. When gstatutory ra-
tioning was introduced in the State
of Kerala, there was an undertaking
by the Central Government that they
‘will supply rice to Kerala. This was
a written agreement. Therefore, it is
the résponsibility of the Union Govern-
ment to see that adequate supply ol
rice to the State of Kerala is main-
tained. Kerala is a State where we
are having a completely statutory
rationing system. In every village we
have ration shops and every man has
a ration card. What is the Central
Government doing for us? The sup-
rly to the State of Kerala was 1,60,000
tonnes per month. Recently it had
been reduced to 1,40,000 tonnes. Then
we requesteq the Central Goverrment
to increase the quantity. The Kerala
Assembly passed a Resolution unani-
mously to the effect that food sup-
plies should be increased to 1,60,000
ionnes as per the resolution. Now,
another 20,000 tonnes have been cut.
The latest position is perhaps, you
may wonder, that 1,60,000 tonnes nas
been cut to 1 lakh tonnes, 20 per
cen{ is the average cut. Sir, there is
a story about the carpenter's calcula-
tion. I do not want to take the time
of the House. It is 3 short story. One
carpenter measured the depth of a
river. At one place, he found it 1 ft,
at another place 2 ft. and then at
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another place 10 ft. He said that the

average was four and a half feet
only. Then he asked a man to cros3
the river. Then that man went to
cross the river and he never returned
becaus, at one place it was 10 ft. He
was drowned. Therefore, this 20 per
cent average business is like that' old
carpenter's, not the present day car-
penter’s calculation. So, Sir, I am tell-
ing you that we were getting 1,60,000
tonnes. Now it Is reduced to 1 lakh
tonnes. In simple terms, I want you
to increase it to the old level. There-
fore, the Kerala Government is reques-
ting a little more rice to bhe given.
But, meanwhile, cne surprising thing
happened. You know our Congress(I)

'
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party of Kerala organised a big meet
on 26th May. They have made elabo-
rate arrangements. They have )jrga-
rnised a very good meeting, and the
Prime Minister came to address that
meeting. It was a good meeting, and
in that meeting, Mr. Rajiv Gandhi
said so many things. That is political
and he has to say so many things.
Why should I bother about 1t? Among
other things, he said ...{Time bell
rings) Sir, your Prime Minister is my
Prime Minister..

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): You have taken
more than 17 minutes. I am just re-
minding you, not the other way.

SHRI E. BALANANDAN: Here tae
point is that my colleague, Mr. Bala-
ram has said something, and some
kind of a gispute arose. Therefore,
with your permission, Sir, I am guot-
ing one or two centences froms the

- editorials of the Kerala dailies on the
speech of the Prime Minister, then I
shall come to the speech as such. You
know, Sir, that ‘Mathrubhoomi’ is a
daily in Keraly which supports the
Congress(I), and is the second widely
circulated Malayalam daily. And they
said, I quote: . o
“The statement of Mr. Rajiv

Gandhi brings anxiety about the
coming days. It amounts to giving
up responsibility to give required
rice to the State of Kerala. In 1964,
when statutory rationing was intro-
duced, there was a written agree-
ment with the Centre to ensure ade-
quate supply for the State. There-
fore, the statement evading the res-
ponsibility was irresponsible.”

Sir, this is said by the ‘Mathrubooml’.
In our language, we say that it is
Congress(I) paper. That paper is sup-
posed to be a Congress(I) paper.

Then, Sir, coming to the “Kerala
Times”, it s an ortBdbdox Christian
paper. Normally they support the rul-
Ing party. Their editorial said on the
31st that “Escape from the written

" standard of

.
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commitment in 1964 to supply rice is
asbolutely wrong.” Sir, ‘Malayatam
Express’ from Trichur, ‘Kerala Kau-~
mudi', Deepica all these Malayalam
papers have editorially criticised
the Prime Minister’s Statement. He
said among other things—I am quot-
ing the exact sentences— Why Kerala
Government is not buying rice from
other States? Why should they have
to come only running to us with a
begging bowl?” This is the statement
made by the great Prime Minister of
the country. I told you, Sir, that there
was a written agreement between the -
Government of Kerala and the Gov-
ernment at the Centre that the supply
of statutory rationing will be given
by the Government of India. But now
he asks us to go and buy from Madras
ur somewhere. Very good. For that
advice we must thank him. But the
question we pose is, what is your res-
ponsibility as the Prime Minister of
the Country? As Prime Minister of
the country he must ensure that food
is supplied to the people of Kerala ,
State. And these sentences and words
need not be used like begging asking
coming. I do not say anything against
that. One can talk only in his own
language. That language shows the
the people who talk. .
Therefore, for a man, whe has ihe.
status of the Prime Minister of a
country | am sorry on his part to
comment like this. Kerala people are
sorry for him. But now I do not
grudge. Let him speak like that. But
today I want an assurance from the
Food Minister that the ' Government
of India must see that Kerala people
will be supplied 1.60 lakh tonnes of
rice so that their rationing system can
be maintaineq efficiently. L~

Finally, Sir, we are a State who
are supplied with these things by the
Government of ¥ndia. In fact, India
is comprised of so many States. One
State produces steel, another State
produces coal ang a third State pro-
duces something else. So the deficient
States are supplied with things that
they need and from surplus Stales
those things are taken which they dc

~



243 Calling Attention to

[Shri E. Balanandan]

not need and they are given {o sther
State. But we have to see Indla as a
unit and this machinery and system
has to be maintained by the Govern-
ment of India, Therefore, the Central
Government must see what are the
Kerala Government’s calculations and
reguirements. We are the people who
supply maximum amouni of foreign
exchange for our country, India, for
which 1 am very proud. (Once upon
a time we were getting rice from
Burma. We were able to buy rick®
irom so many other foreign toun-
tries. We were eating sufficiently.
But I do not want the Governmeat
of India to allow us to buy there.
But the Governmeni of India must
take the responsibility of supplying s
rice. Otherwise they must convince
us that this situation has arisen des-
pite their best efforts, and say thai
the people of Kerala should bear with
uc, this is a national calamity, there
is no food production in the country,
there is no food stock in the country.
Therefore, this way you can argue
with us.

Another thing that I want to tell
the Food Minister again—I cannot
dictate to him—is that this Is the
demand of the people of Kerala that
1.60 lakh tonnes of rice should be sup-~
plied to them and also 5,000 tonnes of
palm oil, which nobody is taking now,
nobody wants it now. We had last
vear good production of edible oil.
Therefore, nobody wants this forelgn
0il. But we have nothing. Therefore,
we request that at least 5,000 tonnes
of edible oil should be given to us.

Therefore, Sir, before I sit down
T want to say once again, as everyone
else was saying, that in the maiter
of food no politics should be played.
I must point out that Thefore the
elections in Tamil Nadu, while ra-
tioned wheat and rice in Kerala and
West_Bengal were being reduced there

was an Increase for the people of
Tamil. Nadu from 50,000 tonnes to
80,006 tonnes. And when the West
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Bengal delegation met the Food Minis«
ter about the food question, he was
saying, we are giving a little more w
the people of Delhi. I am not against
il. The reason given was, this is the
capital city. Therefore, they must be
given a little more. But the Central
Food Minister should see that the
basic minimum necessities of the peo-
ple all over the couniry are met and
then if a little more is leit, you can
give it to the Delhj people. I am not
against it. But this cannot be made
an argument for denying food o
I'ripura people because they have to
£0 angd loot the godowns and face the
police  bullets. Therefore, 1 am re-
questing that the whole gamut of
the supply system should be reviewed
ang a proper position taken with
regard to West Bengal, with regard w
Tripura, with regard to Andhra Pra-
desh. About the Andhra case, my
friend was making a statement. Your
Prime Minister gsomectimes without
reading the newspaper:s goes and
makes a statement there that the
Government of Andhra Pradesh is
taking all the money from their trea-
sury without supplying food to the peo-
ple. What is this type of statement,
I cannot understand. I am sorry to
say so. Therefore, I request the hon.
Minister for Food and Civil Supplies
once more to gee that the whole
system is reviewed so that adequate
supply is made to the concerned States,
that rationing system is maintained
properly so that prices can be contrel-
led and the people are able to get
sipplies of essential commeodities,

SHRI JAGESH DESAI; Mr. Vice.
Cheairman, it appears that the whole
House is demanding and this is the
demand from all the States that the
quantum of supply of rice, wheat,
palry oil and sugar should be increa-
sed. I am very happy that Mr. Upen-
dra started very well. But Mr. Upen-
dra without political overtones is not
Mr. Upendra at all. I was very much
surprised when Mr, Chitta Basu, my
frlend Mr. Balaram and the last spea-

‘ker said that the non-Congress States

are being discriminated agamst. '-



245

-

1§ one of the biggest

Calling Attention to

SHRI CHITTA BASU: Is it not so?

' SHRI JAGESH DESAI: I will show
you by figures. 1 am very happy tnat
Mr. Upendra never said that. Mr
Upendra gave figures.. .

SHRI V. GOPALSAMY: He was very

much mild., -
-~ * ¥

SHRI JAGESH DESAIL: 1 will deal
with it. Now, as regards tne State of
Muaharasintra, [ hag made special men-
fions last time and earlier. Members
of Parliament from Maharashtry also
inet Mr. Sukh Ram and our Chiel
Minister met him several times. In
spite of our reguest—and I brougnt
this to the notice of the hon. Minister
tnat in Bombay, 50 per cent of the
ration shops are without any food-
grains—nothing langible was done for
Mahsrashtra.

SHRI CHITTA BASU: So, that is

your point,

SHRI JAGESH DESAIL: | am giving
hgures for West Bengal and for Kerala
alsn. So, my demand is that because
¢! the situation due to floods through-
out in Maharashira where so maay
dictricts are affected—Andhra is also
affected and so are-other States—the
Food and Civil Supplies Department
must sent adequate stock of edible
oils, wheat, rice and sugar. I would
like to know fromy the hon. Ministe:
about the stock position for the var-
fous States. Now, I will give some facts
and figures. As regards the subsidy
borne by the Central Government for
supply of foodgrains for the public
distribution system, syhich are the
most beneficiary States, T will give the
figures. In the case of West Bengal, in
1988-89, the subsidy borne by the Cen-
tral Government on account of food-
graing sent for the public distribution
system was Rs, 206.83 crores, For
Kerala,—a very small State in popula-
tion and size—it was Rs. 199.97 croves
Andhra Pradesh—Rs. 102.13 crorss.
Whereas, in the case of UZP., ‘which
Statas of out
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courtry, the total subsidy was just
‘Rs. 86 crores. Similarly, in the case
nf Bihar which is one of the most
backward States and one of the popu-
lous States, the subsidy was only P3.
78 crores.

SHRI PARVATHANEN] UPENDRA:
That means, the y are not supply-
ing....

SHRI JAGESH DESAI: This shows -
that the guantum which was suppliad
to these States was the highest com-
pared to ....(Interruptions)

SHRI CHITTA BASU: Mr. Desai,
should 1 point out one thing?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Jagesh Desai,
are you yvielding?

SHRI JAGESH DESAIL; I any yield-
ing.
SHRI CHITTA BASU; In West

Bengal, there was increase in the price
of jute over the years and there was
an agreement belween the Govern-
ment of india and the Government of
West Bengal that the conversion of
land .for the purpose of cultivation of
jute would be compensated by way of
supply of foodgrains from the Union
Government. You gave the subsidy
figure of Rs. 200 odd crores in regara
to West' Bengal. But we are earning
more than Rs.. 300 crores-a year by
woy of foreign exchange from the
jute industry.

SHRI JAGESH DESAI: I was refer~
ring to the quantum of foodgrains
supplied to the different . States. As
far as Maharashtra is concerned, it
is one of the deficit States. You talked
about jute. We are producing sugar
ahg giving to the whole country. In
spite of that, Maharashira is not being
given adequate guantity.
point. It is not a question of diseri-
mination against any State. All States,
all of us, want more foodgrains so
that we can work the public dtstribu-
tior gystem properly.

Thisismy_-
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DR. G. VIJAYA MOHAN REDDY
(Andhra Pradesh): There are deficit
States and there are surplus States.
Huw can all the States be treated on
the same footing?

SHRI V. GOPALSAMY; There are
wheat-eating States and there are

rice-eating States,

SHRI JAGESH DESAI: For me, ali
States are equal, whether it is Tamil
Nadgu or Maharashird or any otnher
State. We are all Indian citizens. My
cnly suggestion is that the distribution
should be made according to the
population. ’

We have been tolg by the Govern-
ment that the-production of foodgrains
may exceed the target of 167 mlfion
tonnes and that it may go up to mure
thai, 170 million tonnes. Therefore, 1
would like to know .from the hon,
Minister whether, in view of the pre-
vailing situation, the Government
woulq increase the quantum to be dis-
tributed by at least four million
tonnes which is the quantity expected
to be produced over and above the
target. 1 -would like to, know whe-
ther the Government would take a
deciston immediately and see that ali
the States are given more foodgrains
so that the situation can be saved.

Mr. Vice-Chairman, Sir, the festival
season is coming. In Maharashtra,
we will be having the Ganesh Utsav.
In West Bengal, there will be ths
Durga Puja. Deepavali and Id will
also be coming up.

SHRI N. E. BALARAM: Mr. Desal,
do not forget Onam.

SHRI JAGESH DESAI: Onam will
he there. In the next two or three
months, 'we will be having a number
of festivals. Janmashtami will be
there. I would like to know whether
the Government would make an anno.
uncement. Earlier also, I talked to the
Minister and 1 also made a remark
from the Chair. My question is whe-
ther, In.view of the festival season,
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the Government would announce the
quantum for distribution and, if so,
when they are going to anndunce it,
The Government should announce now
the quantum and when they are going
to give it. If they announce now, the
price will come down, If they do it
late, the price will go up. That is ‘why
it is necessary that tite announcement
should be made immediately.

1 was very happy to see a news-ite'n
{eday in the ‘Financial Times’ that the
Agricultural Prices Commission ha3
decided to recommend Rs., 200 per
quintal for wheat for the Rabi season.
I was very happy about it. I would,
in fact, say that this should .be in-
creased even further. Here, I would
like to know from the hon. Minister
‘whether this proposed increase of
Rs. 17 would be met by toning up the
functioning of the Food Corporation
of India in the matter of reduction of
overhead expenses and wastage. You
have not fixed any norms. I asked p
question whether there were any
norms in regard to shortage and
wastage. The reply was that there
were no norms. Do you want
that these officers should go to
the extent they desire; There
should be some norms and you have
not laid down any norms. Now rabi
crop will come after some months.
You should make an exercise to reduce
the cost of administration of the FCL
You must decrease the expenses by
Rs. 17. When you give the farmers
this price, you give it but by reduc-
ing the expenses you see that this
amount is absorbed. If this is done,
I will say that the Food Ministry is

doing an excellent job. Otherwise, I

will take it that the same old thing is
still going on. Shri Sukh Ram will
take that into consideration. .

Before I come to the aspect of
sugar I would like to tell one more
thing to the hon. Minister. Today I
had gone fo Super Bazar. My wife is
i1l. So, I had gone there to buy some
material. T did not get arhar dal from
there. If the items like arhar dal are

»
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not available in Super Bazar, there
will be impact on your distribution
system, the prices are likely to go up
and there will be more pressure on
you, If arhar dal is not available in
Super Bazar, what would be the posi-
tion of other dals? C

' [’l‘he Vice-Chairman (Shri Mirza
Irshadbaig] in the Chair

The production of pulses even after
30 to 40 years, since 1950, has re-
mained the same. There is no Increase.
Therefore, we want that pulses should
also be distributed through public
distribution system. At least in tribal
areas tribals should be given roti
with dal. Now, the per capita proauc-
tion of pulses which was 66 grams per
day In 1951  has gone down fo 33
grams. What are you going 1o o
about that? How are you going to
give pulses to the common man? Vege-
tables ig a luxury, but let them have
rot; with dal. At least this should be
done and start with the tribal areas

first

Abcu fhé point raised b;v Mr. Upen-
dra, «ur Prime Minister had gone to
Khamam District in 1986. There, ac-

cording to the directive of the Gov- .

ernment the price of common quality
rice was fiked at Rs. 1.60 per kiro.
You can add 25 per cent more for
transport ang other charges and the
rate would come to Rs. 1.85 per kilo.
When he endquired in the market, he
was told that the price was Rs. %
per kilo. (Interruptions). Mr. N. T.
Rama Rao was also there. Our Prime
Minister asked him to taste the rice
but he did not taste it because he
know that it was an inferior quality.

SHRI PARVATHANENI UPENDRA:
Will you yield for a minute? The
Prime Minister is used to pizzas and
pastries. He might not have tasted
common rice. That is the first time
he might have tasteq such rice. Se,
how could he distinguish between fine
rice and common quality rice?

[2 AUG,
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SHRY JAGESH DESAI: That is not
correct, The price was reduced be-
cause of the efforts of the Prime Minis-
ter. Atter this was taken up by the
Prime Minister the price was reduced
to Rs. 1.85 per kilo., At least you
should agree to that. That was the
effort of the Prime Minister, Earlier
the State Government was charging
Rs. 2 per kilo, (Interruptions). Plzase
don't say like that. The action of the
Prime Minister resulted in the benefit
for the common people, tribal peonvie.
He has done that. What is wrongz in
that?

Comifig to the aspect of sugar, m
spite of the bumper crop, ...(Interrup-
tions). Sir, I had handled the Depart-
ment in Maharashtra., Once 1 was
coming from Pune. On the way I saw
fair price shop. I wanted to
inspect the quality of controlled cloth
because I was told that the manufac
turers were giving rotten quality and
they had given me an assurance that
they would improve the quality. So, 1
had gone tp see the quality, whether
they hag really improved the quality
I was satisfed. On my table I saw
the ‘Economic Times’' in which it was
mentioned in bold letters that 20 thou-
sand tonnes of sugar had been hoarded
in Bombay. 1 was surprised that such
a large quantity of sugar had been
hoarded. So I came to Mantralaya and
told some of my best and thonest
officers: “Go and find out from ths
godowns of these sugar mills and
give me a report”. What ] found was
that the sugar stocks in the godowns
was the same as shown in the regis-
ters and there was no such indication.
But I knew who were the people ‘who
were doing that and they had created
some kind of an atmosphere. Then !
came to know that according to the
Sugar Control Order. 20 per cent
sugar has to be sold every week—not
only sold but should be sent to the
place where it is meant to be sent.
If it is wmeant for Ahmedabad, it
should be sent to Ahmedabad. What
was happening was, they purchased
the sugar but kept this sugar in the
godowns or permises of the mills, ‘whe-
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ther they were cooperative sugar mills
or private mills. So I would like to urge
upon the Minister that if the Sugar
Control Order is not 1implemented,
the festival season s coming, artifi-
cial scarcity will be created and thea
prices will go up. In spite of releasing
so much sugay for the months of July
and August, why arc the prices going
up? Have you made an enquiry? !
would urge the Minister to immedias
tely instruct the Siate Governments to
see that whatever sugar has been sola
is sent to the place where it has been
purchased. If this is not done, artifi-

cia] scarcity wil] be created. When I

did this, the next day the sugar prices -

" in Bombay came down by twenty
rupees. So ir this is done, 1 think we
can control the prices.

About edible oil, bumper crops are
- there. Prices had gone down. But last
month again the prices have gone up
by 25 ver cent. Today I enquired from
Gujarat people and they told me that
thiz {ime the raip is so goecd angd
timely that there will Lo a buraper
groundnut crop. But ‘why is this hop-
pening? That is why I would request
ithe hon. Minister to see who are the
persons who are profiteering and
hoarding and 'what acticn should be
taken to dehoard edible oil and bring
it to the market. Otherwise the festi-
val season is coming and I warn the
Government that if promnt action is
not taken now. as I told last year aiso,
when women will go for purchasing
ofl, instead of getting oil they will
have to shed tears. This should not
happen and that is why you must
take' care from now.

As regards palmoline, Maharashtra
had demanded that you should sive it
according to increase in population,
But you have not done that. Again
vou are giving nalmoline in 2 kilo tins
instead of 15 kilo tins. That is why
the price goes up, If there is one
member or the family, he will not
require more than half a kilo. From
2 kilo tin how will you give half a
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kilo? But if you give it in 15 kilo
tins, they can get loose oil and the
price will come down. Because 80 per
cent of palmoline is given in 2 kilo
package and the remaining 20 ver
cent in 15 kilo tins, I demand frum
the Government that in order %o
reduce the cost of packaging ot
palmoline which is requireq for tha
common man who buys it from: the -
ration shop, you must glve it in 13
kilo tins. This is my suggestion ta
you. T do not know what Is the diffi-
culty, I do not know why you want
to waste so much packing material.
So Government should take every
sction to see thst palmoline is glven
in 15 kilo tins.

As regards the flood situation, I “eel
adequate stocks should be given so -
that there should not be any difficulty
for the common man ang for those .
who are affected by floods. As far as
Maharashtra is concerned, Beed and
Raigad distiriets arg affected to a large

extent. Beed, Nanded and

4,00 p.M. Raigad gistricts have been
o affected to a very large ex-

& tent. In Raigad district

industrial estates have been completely
submerged. T would like to know how
the Government is going to help in
this regard.

I would like to say one more thing.
It is regarding pulses. Mr. Virendra
Verma wmust be knowing this. Even
in 1970-71, total production of pulses
wag 11.88 lonnes. In 1987-88 its pro-
duction has gone down to 11.4 tonnes,
S0, in the course of 20 years instead
of increasing the production of pulses,
it has gone down. As I said eariler,
per capita production of pulses was 61
grams in 1956, After thirtytwo years
i{ has gone down to 33 gramms. As
regards area under produection, if was
22.53 million hectares in 1970-71, It
has come down to 21.86 million hec-
tares. Sir, 00 per cent of {hese pulses
are grown in rain-fed areas and tWat
also by the marginal farmers. So
many timwes I have said, to have mora
production of pulses, you must have
some good policy as you have done
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in the case of oilsee@s. It has given
good results also.. But as far as
pulses are concerned, nothing tangible
hos been done. So, I would like the
Government to consider whether all
these crops, both of the opilseeds and
pulses, which are grown in rain-fed
areas, will be completely insurance
premium free, Would the Government
buy it when its prices come down? 1f
that is so, the farmers will coms
{forward to cultivate pulses. Otherwisa
« time will come when nobody will
grow pulses. If pulses are not grown,
1 do not know what will happen. }
hopz the Minister will take into con-
sideration my suggestions and will

immdiately increase the quota »f all

the States ,particularly that of Maha-
rashtra. Sir, Bombay is also in
MaHharashtra. In Bombay there are not
less than 10—12 lakh people from the
South. Most ¢f them are rice-eatinz,
Bombay is a cosmopolitan area where
people from Kerala, Tamil Nadu and
Rarnataka come in large numbers in
search of jobs. They should not feel
sny difficulty in getting their neces
sities of life. So, T would like that the
Government mwust increase the quota
of rice and wheat and of palmolein
for Maharashtra, I am saying this
ahout Maharashtra because I know
the situation in my own State. Sc
weightage should be given to South
Indfans living in Bombay while alloca-
ting rice quota to Bombay. I am sure
the Minister will take care of it ana
will at least announce the festival
auota immediately. I hope he will also
#lve us details of what help he has
glven to those affected by foods.

SHRI V. NARAYANASAMY: Thank
wou for glving meé this opportunity to
narticipate in the Calling Attent{on
which has beep raised by Shri Upen-
ara.

1 see from the Oppuosition, exeept -

the leader of the Opposition, Shri
Gurupadaswamy,~of  course, Atal
Bihari Vajpayee Ji was not present

at that time—all the members whe
spoke, have hurled accusations against
the Centre. Apart from that they have
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been saying that the Centre has
neglected them. Kindly see the States
‘which they are referring to. They are
West Bengal, Andhra Pradesh and
Kerala, Sir, I would like to give two
important facts. The rice production
in the State of Andhra Pradesh for
the year 1988-82 is 105 lakh fonnes
and in the State of West Bengal it is
101 lakh tonnes., The next rice produc-
ing State fo Andhra Pradesh is West
Bengal. What iz the contribution o4
rice by both the States to the Central

" pool? The State of Andhra Pradesh is

giving 3.12 lakh tonnes.

SHRI PARVATHANENI UPENDRA:
We are giving 5 lakh tonnes.

SHRI V. NARAYANASAMY: Why
are you in a hurry? I am giving the
details. The State of West Bengal iS_
giving about 90,000 tonnes. Sir, we
s}fmld not forget the fact that Punjab -
i the only State which is contributing
65 per ceni of the total reguirements
of rice. When that-is the situatioa,
the State Governments which are con-
wibuting only 1.2 per cent demand
that all the rice should go tc them
under the public distribution system.
Apar{ from that an hon. Member
from: Tamil Nadu who spoke about
an hour ago here demanded that the
Central Government which has been
giving 40,000 tonnes of rice every
month  should now.give to 80.600
fonnes per month though they are
not contributing even a single grain
of rice for the Central pool. Sir, kindly
see the attitude of these States. The
Punjab and Haryana States are con-
tributing much more than other States
to the Central pool and the Central
Government is giving maximum to
the States which are rice-eating. In
spite of that they accuse the Central
Government of political motives only
to show to thz people that the Centre
is neglecting them. As the Minister has
stated in 1087-88 actually there was
drought, the buffer stocks which they
had had to he given to the States to
gave the situation ard apart from that
when there were floods in the
Punjab area. the procurement was
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{Shri V. Narayanasamyj

less and, therefore, the Centre had
to cut down by 20 per cent the rations
which ‘they have been supplying to
the States. Therefore, Sir, there is
no jusiification for the State Govern-
ments of Andhra Pradesh, West Bengal
and Kerala to say that the Centre
is not giving them adequate quantity
of foodgrains which they need. Sir, 1
for one say that the Centre has to
give sufficient quantities of foodgrains
to the States but the Centre also has
gut some reservations and it has to
equally distribute to all the needy
States and to satisfy the requirements
of various States. But unfortunateiy
they say in a wise manner that we
should nof politicise the issue. They
give a political colour to the issus
saying that the Centre is neglecting
them. . BRI .

Sir, as far as Andhra Pradesh is
concerned, the Central Government is
spending more than Rs. 2,20 crores on
account of food subsidy alone.

SHRI B, SATYANARAYAN REDDY
(Andhra Pradesh): Fromy where did
you get these figures?

PROF. C. LAKSHMANNA: What is
the source of your figures?

SHRI V. NARAYANASAMY. If you
have not heard, I will repeat it once
ugain, R .

" PROF. C. LAKSHMANNA: Repeat-
ing does not mean anything. From
where did you get these figures?,
'SHRI V. NARAYANASAMY: Sir,
the Centre is giving Rs. 2,200 crores
on account of food subsidy alone. Even
the Planning Commission Thas not
agreed to this.

" THE VICE-CHAIRMAN (SHR1

MIRZA TRSHADBAIG): Mr. Naraya-.

r:asamy, iz is asking you, from where
You are quoting that figure,
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SHRI V. NARAYANASAMY: From
where Andhra Pradesh is getting the
money? - - :

SHRI A. G. KULKARNI (Maharash-~
tra): That is his confidential informa-
tion.

SHRI V. NARAYANASAMY: That 1s
why I said, a large chunk of subsidy
goes 1o Andhra Pradesh, West Bengal
and Kerala, Now those States whicn
are accusing the Centre are getting
more subsidy, more quantity of rice,
wheat and thessubsidy also goes with
that. The Central] Government i»s
spending 73 paise for each kg of rice,
I mean the subsidy the Central Gov:
ernment is giving and the States are
»njoying and they are still accusing
the Central Government. (Interrup-
tions)

DR. G. VIJAYA MOHAN REDDY: Is
the Government of India prepared to
continue with the Public Distribution
System at all? What is the philesophy
behind it? (Interruptions)....

SHRI JAGESH DESAI: They can
give this help to some extent. 1t is
for you to procure ....(Interruntions)

SHRI V. NARAYANASAMY: There-
fore, they are not doing. They give
only 3 per cent, (Interruptions) Mr.
Vice-Chairman, Sir, I am not yielding.
The most unfortunate part of it is
that when the Central (Government
give rice for the tribal areas under
the ITDP programme ....(Interrup-
tions) You got youy chance, Why
are you interrupting now? Rlice glven
by the Central Government under the
ITDP programme was to be sold by
the State Government to the tribal
people. Re. 0.25 is kept for the trans-
port and other incidental charges and
it is to be sold at Rs. 1.85 by the State
Government. But the Andhra Praaesh
Government was selling it at Rs. 2
per kg even for the tribal people
(Interruptions).... I challenge = even
today thal you have been selling
it... (Interruptions)
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PROF. C. LAKSHMANNA: You talk
about fine and super-fine varieties

SHR] V. NARAYANASAMY: I am

coming tg that. They have been selling

it at Rs. 2 per kg. When the Prime
Minister visited Godavari area along
with the Chief Minister of Andhra
Pradesh, Shri N. T. Rama Rao, the
Prime Minister inquired of this from
the tribal people. They told him that
they have been getting rice at Rs. 2
per kg. Then the Prime Minister in-
quired of Mr. N. T. Rama Rao, and
Mr. N. T. Rama Rao said, “We are
giving fine variety of rice and there-
fore, we are charging 15 paise more.”
When the Prime Minister asked the
tribals to bring rice, rice was brousht
by them. The Prime Minister tasted
rice and then asked Mr. N. T. Rama
Rao to taste that rice. But Mr. N, T.
Rama Rao, the Chief Minister of
Anghra Pradesh refused to taste rice.
. ..{ Interruptions)

.

Iqawrens (ot Wit gofeEn) o
TITHRI AWT ST, qq @7 Alf 07|

ot TR wEdw fag ¢ aqrmaEg,
agi Uqodto IMAWTF w Aty faur
stoTer & ... (emEuw). . Fo Fo
fgardt & .. (ewmaw) .. W
F¥ guat §F gw W™ AE fgan

Jqaareas (ot wwf gafadan)
wF HIGPH WH HT Ja Jr7 & 77

S uw wEdn fag:  wrAa,
{ sramqr B TR T sTERYT &0
937 ag & 5 gut mi vw @A™
AT g1 AW QT wER VY 09
9T |3t RTAT I@AT 9T Vg #
ST wHY Fo Fo fyardy wr oam
A @ oar A Wy oA BT ey
w1 g 9 fqar s Sy = ey
qEF HT vHAT APRT AT A =
fehs #T TRy &, "o Yo AU
M agt fedm adf FT asmd)
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Iqawreas (= W {nigdw) :
Tg a § E4aedl, @l 947 7\ @)
B¢ 3 WY | Y AT B AIA
zifer @@ & #aifs wAawr A
AF AT wEEF F SAHI
Fre o 8 f5 oty der #gh any
g qifeea § W w g

ot VR wadgw fag: & «€F A
g By T =N

gqawiEad (s @i gatadn) .
WY 43 w:Fe .

SHRI V. NARAYANASAMY: Sir,
the Prime Minister asked the Chief
Minister of Andhra Pradesh ...(Intere
ruptions). Sir, I will npt quote fthe
name if he wants... The Prime Mini-
stey asked the Chief Minister of Ans
dhpa Pradesh to take the rice. N. T.
Rama Rao, the Chief Minister of An-
dhra Pradesh, refused to take the rice
which was supplied 1o the tribal people
for the reason he knows fully ‘well
that bad quality of rice has heen sup-
plied to the tribal people by him.
(Interruptions)

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): Mr, Samy...
(Interruptions)

SHRI V. NARAYANASAMY: Mr.
Upendra quoted it. Therefore, I will
have to refute it. (Interruptions)

PROF. C. LAKSHMANNA: When
Mr. Ram Awadhesh Singh raised a
point of order, he said he is only quo-
ting and referring to something, So
long as he quotes and refers to some-
thing, there would be no ebjection.
But, unfortunately, the Member not
merely is quoting but also imputing
motives. He is attributing things to
the Chief Minister of Andhra Pradesh.
Therefore, it is not proper.

SHRT V. NARAYANASAMY: You
can accuse the Prime Minister like
anything ...(Interruptions). What kind
of reference you are making! .
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.I.’ROF. C. LAKSHMANNA: Mr. Vice-

Chairman, I cannot be a party to what
they say. If 1 had accused the Prime
Minister here, etc., perhaps, they
could have found fault with it. [ am
referring to a particular point. If he
refers, if he quotes, I would not raise
any objection, I would keep quiet. But
if he alleges, if he attributes motives
and if he casts aspersions on the
working of a particular Chief Minister
who is not in a position to come and
defend himself, I think that at least
that should not go on record.

THE VICE-CHAIRMAN (SIIRI
MIRZA IRSHADBAIG): 1 will look
ir_lto it.

SHR] V. NARAYANASAMY: Sir,
the Chief Minister of Andhra Pradesh
refused to take the rice because he
knows fully well that it is bad quality
rice which has been supplied to the
tribal people in that particular area.
Sir, for two years they have been
collecting money from the poor people.
The Prime Minister simply said ‘cheat’.
The Prme Minister should have said,
“ N. T. Rama Rao is a liar, great liar
and also a.cheat.” The Prime Minister
vhould have saig that, (Interruptions)

SHRI PARVATHANENI UPENDRA:
Just a second. : :

SHRI V. NARAYANASAMY: I am
not yielding.

SHRI PARVATHANENI UPENDRA:
Just ane minute. You are going in a
. Very... (Imerruptions)_

‘SHRI V. NARAYANASAMY: I am

not yielding. You had your chance
and you spoke, (Interruptions). T am
not yielding. He has already spoken.

SHRI PARVATHANENI UPENDRA!
I am on a point of clarification. When
the Chief Minister,,., (Interruptions)

SHRI V. NARAYANASAMY: I am
telling that I am not yielding.

Public Importance

SHRI PARVATHANENI UPENDRA:
sent 22 samples of rice to the Prime
Minister to taste what type of rice
is being sent ...(nterruptions)... the
Prime Minister, in his reply

dated :

December 26, 1986, saig this. I quote: -

“Dear Shri Rama Rao, I have received -

rice you
Tae taste

the packet of the sample
have sent. (Interruptions),

of it will have to await my return o

Delhi.” This is what he said.

SHRI V. NARAYANASAMY: There-

fore, Sir, the Telugu Desam party are
distorting the facts. Apart from that,
they have been telling a blatant lie
and they have been telling that the
rice which has been supplied to the
tribals is fine variety. It is not the
case. In his meeting recently, in June
1989, the Prime Minister said taat
the Chief Ministey has taken 15 paise
more from each tribal for each Keg.
of rice which had been supplied to
them. In that context, the Prime
Minister said that the Chief Minister
of Andhra Pradesh is a cheat, he is
collecting money even from
tribals. Therefore,
When the Central Government has
given strict guidelines and

more than Rs. 1.85, if they sold it at
Rs. 2/- it is a fault on the part of
the State Government and they should
not blame the Centre. Sir, to the
public distribution system, the supply
is to be made by the Centre. Distribu-
tion of the material, rice, wheat, oil,
kerosene, everything, is to be taken
care of by the State Government.
(Interruptions)

SHRI PARVATHANENI UPENDRA:
Now you say you will make the sup-
plies directly to the people.

SHR] V. NARAYANASAMY < It
should be taken caré of by the State
Governments. What is happening in
the States? For the first ten to fifteen
days in the month people get things
from the ration shops. After the 15th
even if the cardholders want to draw
their ration, they are tolq that the stock

-the .
. ..(Interruptiong) -

instrue- .
 tions that that variety of rice to the
tribal people should not be sold for-
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is over. The supply is made on the basis
of the iotal number of ration eard-
holders and their requirements, whe-
ther the ration shop is run by the
Government eor is run by a private
individual. But they supply to the
ration shops only for the first fifteen
days and after the 15th they say they
don’t have stocks. So the State Gov-
ernments have to see that the ration
. cardholders really get the benefits of
the public distribution system, instead
of blaming the Centre. What is hap-
pening in Andhra Pradesh? The Chief
Minister of Andhra Pradesh says thzy
are supplying rice at Rs. 2 a kg. They
had supplied like that for some period.
But what is happening now? Recently,
ahseed dee o AU morrilny | fnacd,
when you fixed a target of 25 kgs
per month,—they have green card-
holders, yellow cardholders efc. system
in different areas—when it came to
the question of supplying rice to .he
people, they have supplied only 5 kgs.
And they have been telling everybady
that they are selling rice at a cheaper
rate to their people. That is not the
case.. They give rice at Rs. 2 a kg
only in certain areas and that foo

lesser quantities. And they go about -

telling people that they are supplying
" rice at Rs. 2 a kg This is what the
Telugu Desam people are telling {he
people of thal State. The people in
some areas in that State are not get-
ting even that 5 kgs. Therefore, as far
. as public distribution is concerned, it
is the primary responsibility of the

State Governments and the State Gov-

ernments have fo supply materials to
the people as per the ration cards
which they have supplied through the
public distribution system...

SHRI V, GOPALSAMY: The Centre '

should not %behave 1in a partisan
~ manner,

SHRI DIPEN GHOSH (West Ben-
gal): Mr. Narayanasamy, the rice is
"with you and the system is with me,
You are keeping the rice and we have
to run the system. Without the rice
how do you expect us to supply?
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SHRI V. NARAYANASAMY: You
are getting supplies. Your production
is more but you are giving only 1 p§f
cent to the Central pool and you are
demanding 100 per cent. Is it justi-
fied? Tamil Nadu is not contributing
anything to the Ceniral pool. There
js more production. Even then .yvou
can see they want more rice...

SHRI V. GOPALSAMY: For what
reason did you release 80,000 tonnes
under the President’'s rule and for
what reason suddenly you reduced it
to 40,000 tonnes after that? Is this not
partisan attitude? Is this not discrimi-
natory attitude?

SHRI V. NARAYANASAMY: They
demand more release from the Centre.
But then they should also respond to
the Centre. Whatever they preduce
there, they want to keep it to them-
selves and they accuse the Centre...

SHRI N. E. BALARAM: Are you
arguing against supplying-rice to the
rice eating areas? What is your argu-
ment?

SHRI V. NARAYANASAMY: I am
not arguing against supplying to the
rice eating States. I want supplies to
be made to the rice eating peonle.
But I say that the Sfate Governments
also should be more responsive &nd
contribute to the Central pool which
certain States are not Jdoing, are re~
fusing. They are not willing o contri~
bute. How can you expect the Centre

" 1o do anything? How can you ask the

Centre?

SHRI V. GOPALSAMY: It is the
Guty Qf the Centre,

"SHRI. VITHALBHAI M. PATEL
(Gujaraf): Gujarat purchased 5 lakh
fonnes of edible oils. You can also do
1t. :
.SHRI V. NARAYANASAMY: I agree
with you. Oil production is more in
this country. We are also reducing
the import of oil. But my submission
fo the honourable Minister is that in
Spite of the bumper crop in ol pro-
Guetion, the prices have not come
fown. Prices should be kept under
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check. In spite of the higher produc-
tion, the prices have not come down,
-but they have gone up. Therefore,
the honourable Minister should pay
attention to this aspect.

Sir, I agree with the honourable
Member, Shri Gurupadaswamy that the
entire public gistribution system should
be reviewed. In the States, when they
supply to the consumers, the ration
card holders, how they are supplying
to them is also to be considered. Sim=
ply because they have been telling
that the Centre is not giving more, we
should not act. We shoulg also see how
effectively the Sfate Governments are
functioning in the distribution of ihe
materials to the people who are eligi-
ble for ration cards, Sir, Class 1 offi-
cers and persons who aye getling more
pay, also go in for ration items, They
are getting eight thousand rupees, nine
thousand rupees, and yet they also
go in for rationed items. Rationed it~

ems are to be supplied to those who

are in the middle«income groups and
low-income groups—and those ywho are
below the poverty line,

The State Governments have to start
more ration shops. I say thig because
in States like UP ang in certain other
States, for three thousand o, two thous«
sand cards theye is one ration shop
and, therefore, people living in remote
areas are not in a position to go and
get the materials. Therefore, for five
hundred cards there should be one
ration shop so that the supply that
is made by the Centre is equally dis-
tributed among the people who are
in need,

The statement of the honourable
Ministey is self-explanatory and it
says that the Centre is much con-
cerned about the supplies that they are
making to the people of the wvarious
States. I would request the Opposition
Members who are sitting on the other
side not fo politicise the issue because
only three States are raising this issue.
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SHRI V., GOPALSAMY: The Centre
hag done it already.

.

SHRI V. NARAYANASAMY . [ said,
only three States are raising the issue.
Now, I will include Tamil Nadu also.
Sir, only four States are raising this
issue and they want more supplies {0
be made by the Central Government
because they would likg to tell their
people for political reasons that the
Centre is not supplying these food

ifems.

With these worts, Sir. I conclude.

THE  VICE-CHAIRMAN (SHRIL
MIRZA IRSHADBAIG): Now, Mr,
Vajpayee.

st wew fag IR e
q): SHANLEG WEE, ETH UE -
sy € 9T WIEaT 5 qn‘z’fiﬁ
SEEOSF WOEE §T T uI
9T Rer @ OED i’m”mw’r FgI-
gd whwemT |

.,

s 1y ¥
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JEIE |
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¥TA ¥ W4T TEET § 1 JEET Y
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qr Ta% gamEr 2 B SenEm W
afz ¢ & dAfew fmazor & sy ¥
merad v WO S § afg
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ﬂ?:'ﬂ' TGY Q¥ & I gAT HIAT &y

& fag Sownr # FaW T ¥.3EE e
ﬁ’?:f!)"fffh Fqa & fagiw oF azg
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AT Y & TusEE USH &1 I
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fqea gorET w1 9Th ALg F AAWT
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U S T
Fifgr 1 s W wEar @
THEIBTBE | sd a9t =%.§
g ST @& favaT g awd wg
4 @ Ty # e 9w @ § gEa
HWATFAT T WT & 1 AamyEe ¥ a1
Aqe FE G SNl W E 9E d oA
¥ a1 wr @ & @ owA
fot 1 B Gw @ wa g
Leader of the Opposition, .Nagaland
Legislative Assembly, Mr. K, L.
Chishi.

S waAvET &1 foer &) AR
g # um FiEr mw 3§ g oSiw
#OF 1 BEIR i) § gad nes §
# SAar sgd AW wear g

“I beg to draw your attention to
the fact...”

IR AT st A Sodtg feam @
& wmoy st & wer war 93Ty
WAAT &, WO sitsr & weT Wy
wrat=ar #1 & 5 F 1.80 wqqr ¥
HEG 39 W E ) B omd e
fagrg fe ..

“I beg to draw your attention to
the fact that in Nagalang the Cong-
‘ress (I) Government headed by
Mr, S. C, Jamir, Chief Minister of
Nagaland has made common rice
-available to the people of Nagaland
who are 90 per cent Tribalg at Rs.
3 per KG., even at Dimapur town
and Kohima which are nearest to
the railhead.” - -

M 5w oY somsy By s

. T E 1 dfeq g uw o et
FG R ozad B memesw oy

¥ WA AwG fafrw 3% @
X A
ot gm W oEEe st gue
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WG, IET geEa fam WY qro g
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g @srr ST a’r“cr ¢ Ear fe
ﬁwr o1 TR g¥d 9T AT TN
FIX ®r TEIY T &+ wBFT WO
geay fsx A tg g1 ug 3% B
5 qard w1 F@. aﬂz Agr A
FA) WO AT Y zﬁ sy 5 fgin
| 57 fage § 9909 AT ® WiT
AT fHa qeT AAY w1 31 S AR
% T | A€ weT wAr wR faw
F oI B OFAT T AT g F
ufgTr AT & AV WATARAT FT oFAT
grofa &1

ot qre AT fAg e ey wAT
wfatr v F A AT ST B
(zmauva)

St g A ArwAdr ¢ gHy
1§ wiafa =t arg 78t § )

M6 aa?rarg (w=qa) :
S TR ST ¥ @ wHY wY g

. ;‘8& qTN Fagrﬂ FIAAY ¢ 7T
T v ar t% § st wy #3?

ammm qaFEy, " A iﬁt'

QWA IZ[FE | AFFT F T TN
#70 wF E? A wyvmE oww o9,
KT & TAFAA §, *T VIR
g ITFr UR FIIM 78 AT F{H AR
% g ST g8 A% AT AW gET
g1 g A wyd ufy fEAry TR,
gqr Hfaer R et ? ug A1 AT afy
g @ 9 g o ww @ 9
& waa F7 Ay wiw HH & we)-
faarg #1 wi@w o g = AT A
wEFT Ay Hiw frrAr s wag arg
g ® ¥ 1 gafew dfeq gaaw S
¥ w f5 A # wwz & wra fag
af & ) oax A% qoT 91 5w 9P
gley § a1 Best §gOsq § ?
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g A a1 wEwt ¥ wmie gied
€ A Hadl 1 g dwFqala o®
¥ 5 st As § oawm fig siral
7 At 73 frRT H afreefir s adh grat
g mfafafrs s T e g §_0F
HAT Wnrr & | A8 WATEEIT FY
FEAT & F WTHIT AT FAT ¥
%I Ig an; g arw wga BB A #Y
AT wfaw fins T 3y g, T aW
g1 Sar § WA S@i wW Ag ue
FHRAT | H TIRT FheT agred, wfw
s7fFT &1 fwer’y areT wAFT FT FEAT
qgd, AW 9X AAT PR 1 o
M7 W qral wr g fear
cSGEC I DS O I LR I
& 78 uwiv aff st w g 5w
fargor «r 1 3q- @ fawm
0Ty qQEr g, T WL AGT
afer wom aw faad &ero e
yg fagew  swueaats & fasfug
w & £k fan um s W@ 9
ey g3 uT 9afes HEr W EEIRAT
1 AEY FYHRT FLH B srqra G
wrfey | @g waar fwRI g AR
wT GO AT W fur @ Eafe
LG qgea WHEF T 90 G 8 W TE
g g@ & fe v gsE w0 AT
IO AY 4% &7 :.gn -gia ) gfeq
g TR ST e Wy farEs «Y
TT4 &3 A 1 9F qFF |

SHRI RAOOF VALIULLAH: Mr,
Vice-Chairman, Sir, only a few days
ago the Chief Minister of Gujarat and
the President of the Gujarat Pradesh
Congress Committee met the hon,
Prime Minister and submitteq a note
on the difficulties faced by the people
of Gujarat due to inadequate supply
of sugar, edible oil and other essen~
tial commodities and pleaded for an
enhancement of gupplies by the Cent-

Sir, last year and this year again,
we had very g0og monsoons, barring
floods and heavy rains in Some party
of the country like parts of Maha-
rashtra, Andhra Pradesh, Kerala and
North Eastern Staes, The raing have
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boosted the prospects of yet another
bumper crop in the country. "It is
also on account of thig that the coun-
try achieved self-sufficiency not only
in foodgrains but effected consider-
able reduction of imports of edible
oils also, Stil] the people are facing
difficulties due to inadequate supply
of essential commoditieg like wheat,
rice, sugar and edible oils, Sir, even
with regard to kerosene the beople,
particularly in the rural areas are
complaining that they do not get suffi.
cient quota. Sir, the production of
rice in the country during the current
year increased  gubstantially, An
additional quantity of about 15 midllion
tonnes is available in the market
from this year’s Kkharif production.
Because of higher level of allotments
during 1987.88 anq 1988-89 1o tackle
the situation created by severe drou-
ght and also due to unprecedented
floods, the procurement jn _ some
States fell, Accordingly, allocation
of rice wag reduceq in the case of
most of the States. But again dur-
ing the periopg December 1988 to
April, 1989, 18.57 lakh tonneg have
already been distributed to various
States, gl

Sir, distribution of foodgraing for
public distribution gsystem and other
programmes has been increasing every
year. From 85 lakh tonnes jn 1984-
85, it hag increased to 159 lakh tonnes
in 1988-89, Wheat production has
also gone up by 90 lakh tonnes in
the country, from 451 1akh tonneg in
1987-83 to 541 lakh tonneg in 1988-
89. Then, there ig something wrong
with the public distribution system
that the, do not get at the lowest
level, at the common man’s level.
the essential commodities. I would,
therefore, plead with the Government
that it is high time that the entire
distribution system should be over-
hauled in view of the bumper crop on
the one hand, that is availability on
the on¢ hand, and the difficulties faced
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by the people in not getting essentiial
commodities, on the other,

Sir, I would come to my State of
Gujarat. As far as Gujarat is con-
cerned, the fair-price shops have
heep experiencing shortage of sugar,
edible oil and other essential commo-
dities, In the open market, free sale
sugar is sold at Rs, 9.50 per kg. and
in the fair-price shops, levy sugar is
sold at Rs. 5.25 per kg,, at the rate of
400 gramg per head. Earlier, even
through the fair-price shops, free sale
sugar was available but now this has
been discontinued, and with the rise
in price in open market, it is becoms-
ing increasingly difficult for the com-
mon man to purchase sugar for his
daily use. As far as edible oil is
concerned, fair-price shops have dis-
continued distribution of palmoline in
Gujarat, It is surprising that when
Gujarat faced an acute drought situa-
tion for the last four years, edible oil
was being distributed through public
distribution system, through the fair-
price shops, But now it has been
discontinued. The minimum quantity
required per month is 5000 tonnes. I,
therefore, plead with the Uniop Go-
vernment that enough quantity of
imported palmoline may be made
available to Gujarat to overcome this
shortage. This year there has been
a bumper crop if the oilseeds and the
State Trading Corporation has even
cut down ity imports, But surpri-
singly, groundnut oil in Gujarat, in

Ahmedabad city, is being sold at
Rs. 360 per tin of 15 kgs. Even in

the worst year of drought, four years
ago, this price had not gone beyond
Rs, 380 per tin of 14 kgs, Sir, I do
not know whether you have come
across the statement made by  the
Governor of Gujarat in a public
meeting that the situation is very
alarming. He was surprised that edi-
ble oil in Gujarat wag being sold at
Rs. 360 per a 15 kg. tin, As I said,
even in the worst years of drought,
it had never gone bevong Rs. 380, 1
think the hon, Minister must tell us
as to what gre the reasons for this.
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As Mr. Jagesh Desaj pointeg out, if
there are unscrupulous elements tak-
ing advantage of the gituaticn, the
Governmepnt must come down heavily
- on them, This wil] save not only
the commen man but it will also
ease the situation as far as the States
are concerned,

The quoty of wheat and rice conti-
nue to be given to Gujarat. But
ihere have beep  widespread com-
plaints-even the Gujarat Government
has complained—that the wheat and
rice supplied from Punjab has been
rain-scaked and, in some places, it
has been described ‘unfit for human
consumption’. I would like to knbw
whether such complaints have been
received from the State Government.
Only this morning, the hon, Minister
of Civil Supplies, Gujarat, talked to
me and he told me that the wheat
and rice which has been supplied this
time from Punjab is not fit for human
consumption as it s rain-soaked,
Therefore, I plead with the Central
Government that something must be
done in the matter and enough quan«
tity, sufficient quantity, shoulg be
rushed to the State of Gujarat,

Same is the case in regard to the
supply of kerosene, There is g defi-
cit of pearl, 2,500 kl. every month.
The policy of the State Government
to issue new licences, particularly, to
the jobless textile mill workers and
freedom fighters has suffered on ac-
count of this paucity. As you are
aware, in Ahmedabad, there is @
problem, there is a crisis, in the tex-
tile industry and the Union Govern-
ment ang the State Government have
decided that these licences would be
jssued to the jobless mill workers,
Now, the State Government says that
because of the paucity of kerosene,
they cannot- issue more licences. 1
would, therefore,  request the hon.
Minister to see whether thig situation
can be eased. I, really, would = be
thankful to the Union Government if

- sufficient quantities of rice and other
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essential commodities are rushed to
the State ¢f Gujarat, Thank you,

THE VICE.CHAIRMAN (SHRI
MIEZA IRSHADBAIG): Shri Kul-
karni, '

£ff TR wag o TEg . SAE. s
$i5 a;aﬁ"?{;:f | in g
AT @ BINT ®THC 0

" 'THE VICE-CHAIRMAN (SHRIL
MIRZA IRSHADBAIG): Mr. Kul-
karni, I think you can wait.

SHRI A, G, KULKARNI: Al right,
Sir. Even if I do not speak, there is
t1p problem. X

T3

SHRI KAMAL MORARKA (Rajas-
than): Mr. Kulkarni, we want to
hear you,

SYRI A, G. KULKARNI: Who
wants to hear me! '

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): At least the
Chair.

SHRI A. G, KULKARNIL: The
Chair has to hear,

st T magw fag ¢ weaE,
FATT AT FT wE@r AL G, T8
T 3® E 1 ST A1 #eel "l

@il L . (saadm)

SuaAman (0 diwi gwiagw) ¢
nrr few waafwe 5 forer gogr
awar &, fagar mesr aff anar
T s AT, WA W WIAT A
wedt & @17 foge ¥ wew e

st Tiw wagw Yag : seawers s;
n7 /g S AT wEy S F {Har
» wEE wE T s waw faer
Fr AP A ey ¥ § w9 g 8
. gfes UE U A, [EUGH
qarq fear § 1 98 F 9% IO
3 =Y A g L3R TRe e

ol

Qp
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“The bumper crop of oilseeds
during the year 1988-89 has increas-
ed the availability of indigenous
Oils in the market. The prices of
‘these oils have also come down.”

T foAr AT gw Jg w€A
JEY gt Fhd ;I g7 e
I3 e g Ak sl &
g9 & 3w fHiar wer §7 av ag
»gY ¥ 6 e g7ar wer B, qraw
AW FART AT GFT @ B g @3
@ E 5 amw wer &, 9% W sAl w
@ g, 9T I a7 wAT § | Jy qgT
g & W & 4wy o For
T e T am uz RELEE IR
qieAnT #7 T F | -

T 7T AW @ TATEHIT F4TH
HAY S wiw A fiar R 1 ww W
S FHGEA W aazr, Fr’r qﬂ THE W
w0 W AT - TIH T |
¥ & wgd 3 a‘r g g fow
M AW sb'aa g e uw ¥ f
T qlF GOF BEH HY TJEIT FIARH
F asg & 15 fafeat @7 samwr
gy Far gur | R 15 fafaag =9
foed wiw & sTar ger gl ok Tw
are gfs ghammr s gura § arg
ar 7 Tufe wT wEE A T
TR FT ¥, qg W A ¥ @
g @ frew gre ot aw d&r gur
qr gy gfamr AT oS & soiwwr
gfs M§ gd? dlew Wewww  ar
wroxT s war 15 fafwaw ew
@ usg # wigfa fET 20 ua@E
F9% w21 & ¢ 48 TdT faQely aure
&\ s wrawr 15 fRfead ew oagr
g &Y 57 20 wfgwd w21y a1 F1
ifaey 8¢ & 1 A0 @ IIT g
gry § f& @Rl wlaEw FW@ O
F g ¥ qEU TR N ¥ 3o
grg @ gwar &, AfFT ww oag
e Agt ¥ @wa 5 gAR qrg
grard 78 & 1 oam &ifsy, o aw
¥ frfl A% ¥ Sreld ¥ A dga 949

a g & fe feedll @3 W, freld
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facd & Fe & ar g dgw qa
& A AT ST, et
ag=IaT STy, g AT Ay |
?Hrfm'q ar dww 9@ & | @\ A8
ST F fw 27 siew ww wmaw
ST #T fEgr st s W9 sEedt
1w ? g § va¥ xfgy f
2 9T8E, 4 TWqz FET @7 TAT AT
BT @ ¥ Am g3 §§ FGiRd
F wfeTd geR gz o | S
200, 300 400 FQTF FT A
qz%% | @ 3§ TI@ HY A FATEY |
Y9 TF  HOSr Wy sy @ Al
¥ oaey dau, @ife T gde
¥, gw giw ad ¥, @ oew
w Y g FT q19 Ffge 1 @
g I FT  HITH  qIEL fat‘r%ﬂ
I g )

wg T oAfew @@ 3gIT wgar
C fo St oAy agr g o S
wa afswis femgisgm fowew i

bowT fagr & AT § TR AR

fearar wgar # fm R wrﬁ T

s fugr € Wit ¢ oalt a‘«ntma'

faar At fr gATR zzgr a1 g faan
w1 a 9ed g & afuw wwe
a1 W A %1 fewwt g oS
fr sud fasirar gut & 1 {7 S
UIOF FE  FATT gy
fagr 1 9w iy wEEr F®BTo9WT
AT T 9T HIT S{% &Y |
g% 98 FIINEIC. A TG w7
gy wm fa wis w7 dfvm
gm ¢ Fai wmw F VW S
THodto F . dar ¥ @ E @ wm
ST F gl fguy g 7 gWr
dr efegw caze wg & v gW S
ey § woy fg wd, gw wmw @
rgfqr f6 o= Fgr QET WIS
F@ &, a1 wiT Sg fAr HewTs
F@ ENr ? T@ ATANT do @ A
§f W gE a7l AT ww T f
YERr_ A Agw #% s & i
FUAT | gAN T fF g SRl
¥ O gt @ ogerd i T
§t qradia well st & g adi Hart
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WA gAIT Aga W AH W, e
m#srazrtaarma‘ram%
©’ AT A R ¥ A HAT
a1

LG G G0 I S O
faedlt ar1g ?

oft T wagm tag: g, faed
#Y feafs & o7 W § | W 9T
AU A g fa 3 @ 7 frass
A ax § Fw ofwr feedegmm
feeen & A ™

IegamRs (st Atert wfean):
AT, WIg FT =S AL T &
"I waw o IgE AqT ¥ F, W
qar & f5 fog gn &, *8i &% dwr
AMET & 1 HIT qE THT WS A @
FHA E 4

ot TR wagw g & ™ 9T
At &7 w@n g B @r oww
W frar, eg @ T
sfww v qg- 309 dna A g2
W 9w 97 WS SiW A &)
Og T A & WA} :

€ oga wm
W WA WA § A Fafrate {1
g T F(WE TAATA
(sqenr).

- At R wagw fEg . arwe
THAmT G OE .. (vuaaw)

A gm an: gy, A fed-
G & gg G W E

- wrumR wagw fEg ¢ 79 Ay
fog @1 fazdr & AT B{
FRI.. . (waww)

a‘rg@r-uw qEEl geiE A
g iz zmr Tq q@ A awd
78 W@ § 1 qEw AT R B am
™ aw W oarg %tr@'%n .
(swmm) ]

*Not recorded,
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it <1 sEw Tag: & aY EEE]
F g Fg W g

Y g@ UK : 919 qi7 Jafeanr

T (smauma)
SogareRer (= Wterf gaiea) ¢
-g@w! wia frara Afag, | | (sTawm)
Y TR sdam g ¢ 47 wIowt

Fgr W Al S A B @
rrw el f‘aamnlir%wt "
SY F wmar €, § W § WM
TG | zﬁtqa‘fmﬁ.
agr%r Bl mr—v qTF
5. 00 Woqo TT AIGFT qaT wawi f&
TE 47 nrr &7 wiw
T F1F FW
g oufsex  fefigsgmm fawew
F, ag 3% F TT 58 AT P
mrn%fmmnagmﬁtqm
HIY FIZCAT T %rtr AN TR
Ffaanr

Y FAF WTH ¢ g A
o ? -
St <1 s fag: & =&

siAar 91 fF 3w 93 agy g #
38 f&a & SosT W oar i & T
JI5F HT WP ATy W, fw
C Ry ara'ef ¥ Wy, q¢ faedr faed &
alg ot T Iuw gebra Ffega
az”r Fr o

¥ qudl T wgr wgar g
qfadl & aX # ... (sg=a+w)

qasqmﬂw SCH a%ra mfaq.
Hifa o wur gm ?

ot <R wasw fog .
¥ xdl, Aug @ @
g !

Iraateas (= Aiwf gwiaan) o
YUET HHE gdA g om0 =fag
wfaw A g Sty

st Im wadgw fag: § Oa @
g Tx, @t faae A suEr & wwEr

g &
ot #fa

qar
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IraareqR (o0 Avaf gutadw) o
afae ua faaz @i @ifag )

oY Aur 9] (ITCIRT) 1 TART

aRa ot @ maw g Al Har |
i FT feal & & w=d T

ot v wagw fag: § 98 W@
g, AT q’q Figw *v qfa o
el A =FAC 1 ... (eFAAA)

Y Aoz wava fag ¢ A RN
F FHAT G w0 ARy |

= UA wage fag ¢ TR WA
g oaF &, g3 @ gl ..
(smme). ... & qaar s § A
Fr e # ik amr ! feafeg
e mar ? g ¥ gAs F@ @
ggT gt @t ? 24 W F1 sAql
qidf g@Te 7 mwag @ ;X 9iF
T A Ay TR F o9, ag 2
™ 10 & 9T fag af, A& a5 fF
9@} § FIAy N FAl, CniEw
¥ 22 93 § g oA @@ 1 mfg?
7 ? Wiae & www v gfww
g aa7$ 1 e G ¥ 7' gafag
T Ox 97 w § Fdifd Al eI
fazew 2, wrzfaw &1 1

oft Neag vaw fag @ T W@
feata fast, =< g FEea | =
"gq ffagar

ot Ui magnw fag @ gfag
gfag, wax a8 sfgual &t IaF fag
gaq agu wigy 1 AlFA wiq 43
wafeT & w9t o eyw foww &
gizfan &1, @ 57 g« atqie §
P W AR FE9 T H 3B gawl
g9 1 43 9Ty g arqix § gag
AT A HT FLF N gglT g
g8q) #1AF T@T a1 fafeaq a1 wx
ATJIT § F1a9 S0 Fr I o1 O
afay qifadr & ag sw1 =ifge
fg ws gfed atfadt S #1 &%
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fifqy, fex 2faw, =SNG =1 &l

WY WY T gTar & 0 wE 1 Tl

gawr ae% & 74 o3d | -frafal
s &7 e49 faea, wfaw 539,
FY WUA A F7 FHIT A ER

CgaFT A g o¥g wAT | 34y Ay

faa a4 #1 374 fareq w30, Wig-
fa7 %3 Sgdt FWMI TV |

st dTE: §FHe &y ﬁ%ﬂ"l
fear dy @mz =1 Wizg 9g 997 &)
AT gal A8, wne a1 fagle

fear g ... (s39gw)

ot R wadw fxg 0 K&, WR
@ g fyezw 2a@r ar 7 ?

stam 30 . zaxr  fagre
fadt, miee 9g w47 g

Y 1w wagw fag ¢« dEnm A
g3 fral § wted 1 3fpA saw fasew
g7 f 9di 7 92 av 27.00 TWY
ATqy fagr 41 AT ¥ 85.00 T
g nar, @Y niqy 977 fmar 0 Afed
g fewew § 93w 27.00 IW
AT a1 AL g9 797 AT faq
far ar -

_ Saaareas (< dvaf gaieaw): g
99X #1 @7 Wy A §aw
Frfa |

= TR gy Tag o F agq =%
W g | wAIt Uy Afg 9w
A W 9 @A F 91X ¥ 4z
FIg f@ QA waA F o7 § s
fafeaq & a7 g arw ¥ 1 F3
fir gided ARAT 7@ F--2 waf
F @rd ¥ Al 3 oar Haw & o
73 98 8¢ § f arg gadT &7
A g, A wad 3 wiws o
HAT T ¥ 7 & 1 yrac & wfady
FIT F47T 8T WX goETT T4 9%
qedl & G, A fafems @i 9¢
A F FWA 9C ga T B
FT gHd & 1
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ITQNTELT HATH, T ST NS
& Wt dzferaa wew & widfr & St
Ffrzet 1 @i ¥ TS § AR
Tofafadt ¥ agi § oW ol §
JaFT ft B9 Wiid @9 § saig &
o 9% A5 dww W, @' @
@1l &% | gE sl Tifedr 39
qar Hfayga & Fag T agoT o
T § W g9 W IO w< axd
&1 myfvn ¥ gaT g @ qw@le
W B v 3w Fr gw 3@ Aifg
I H1T FAG H gtA Ay Adq
ECTECC U TR T T CU U L
zafan s qfq gFgg «w A
F, S o ifedt xgl %W F |
473(T |

SHRI A. G. KULKARNI: Mr. Vice-
“hairman, I thank you very much for
calling me. I think much has keen
:aid about the whole difficulty in the
whole country as well as that in Maha-
rashtra.

Mr, Vice-Chairman, at the outset
I draw the attention of the hon,
Minister to a very dangerous state-
ment by an hon. friend of mine, if I
have understood him correctly, that
every State has to pro(duce and con-
tribute to itself and to the Central
sool. I think, this is a federal country.
Many States are surplus in szome
products; many States are deficit in
some products. In Maharashtra we
produce about 30 per cent to 40 per
cent of sugar, and if we say that we
are not going to supply this unless
wheat is given to us, it will be the
nost dangerous precedent. A friend of
mine from our side has spoken about
that. Perhaps, he is a young man and

might not be knowing the federal
character of this country.
THE VICE-CHAIRMAN (SHRI

MIRZA IRSHADBAIG): The same
thing about Gujarat alse,

A e

SHRI A. G. KULKARNI: 71 think
the Minister 'will please correct me
if I am wrong. I do not know whether
i am wrong or right. But as far as
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my experience goes, this is a wvery
pernicious statement, and it should not
be made.

~ Then it applies to cotton, and oil
seeds also. Gujarat itself produces
the maximuny oilseeds. Punjab pro-
duces oilseeds. So, this type of state-
ment at least I did not expect on the
floor of the House of Elders. Why 1
said it is that it really hurt me be-
cause the character of this country
is federal, and we are all one. One

- is for all, and all are for one, and

we are all brothers and go hand in
hand.

Mr. Vice-Chairman, [ am awsre,
the .position of Mr. Sukh Ram as the
Minister of Civil Supplies, is
‘like that of the '‘wife of a poor teacher
who has got four, five children and
gets a limited pay. His wife has to
meet the requirement of every child,
her husband, look after relatives and
cthers. I am aware with what gifficulty
he is managing the food portfolio of
this country. It is because, Mr. Vice-
Chairman, as he has stated in the
stalement food is amply produced but
the difficulty is that we are still not
able to evenly distribute it through
cur public distrlbution system though
every year we are improving our per-
formance. The position in the 1ural
areas, Mr. Sukh Ramji, if I tell you,
is beyond conception.

Very recently, last month ‘when 1
held some meetings of sarpanches on
the new Bill and visiteq six, seven
taluks, I found that they ‘were all
happy about the new scheme of
Jawaharlal Rozgar Yojana and pan-
chayati raj, giving more money for the
people. But they say, there is no food.
About sugar, in the Maharashira belt
particularly in the Sangli area there
are ten sugar factories. You know it
much better. But sugar is sold in the
rural areas at Rs. 10. No sugar is
available.

Then there aré some malpractices
and malfeasance indulged in by, what
you call, licensed vendors of essential
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commodities, Because of that it is a
slow improvement., I do not want to
attack because I know the difficulties

snd how it can improved. TUnless 1
am improved, people cannot be im-
proved. Everybody has to improve.

That is why this difficulty. During my
tour to the Talukas I found out that
here is an employment guarantes
. scheme In Maharashtra. Sukh Ram J!
knows that. He has visited some o?
these areas. There—somebody has said;
perhaps Jagesh Desai has said—they
give 400 grams. They do a very heavy
work. The amwount of gram given to
those ‘working under the employment
guarantee scheme should be increased.
If you do so, their capacity to do
work will increase. T.adies break stones
anq do all sorts of manual work there.
So, some type of attention should be
given to their requirements also. I do
not know whether in the new Rozgar
Yojna you are donig it or not, but
" under this scheme you will have to in-
crease this amount. .

Now 1 would like to refer to ore
more Point. Last time I spoke on this.
My friends also might have spoken on
this. Position of Bombay and other
metropolitan cities is very bad. 1T ds
not know how the Government is man-
aging the situation in Bombay. Fifty
per cent of the people there do not get
palm oil. That was the statement made
by the Civil Supplies Minister in the
Assembly. Same is the situation in
regard to sugar. The Sugar Federation
has now made available some sugar,
but that is just a drop in the ocean.
I am aware that the State Government
has called a meeting. They have stated
that the quota for Maharashtra has
been slightly increased, but it is not
eommensurate with the availability
with the Centra] Government. still we
are short by 20 to 25 per cent. Under

the present conditions it is very diffi -

cult for the State Government to meet
the demands for rice, wheat, plam oil,
kerosene and other produects.
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I would like to plead with Sukh
Ram Ji on one more aspect. Because
of the floods. the entire economic
picture has changed. The picture in
regard to availability of food and
other essential commodities has been
shattered overnight. I can tell you that
one of my trusts works in an Adivasi
area in the Raigad district called
Zambulpada. Overnight the ‘whole vil-
lage. was under water. It is a totally

-Adivasi aren. Some four or five days
-back the State Government dropped

food packets through helicopters, but.
on account of floods there is an in-
creased demand for food. Bhajan I.al
Ji told me when he went round all
these areas that more food would be
rushed to Maharashtra. I would plead
with Sukh Ramy ji to help Bhajan Lal
Ji ang the Chief Minister of Maha~
rashtra to supply food to those affec-
ted. Affected area is right from the
Marathwada -area. I think Shiv Raj
Ji's town Latur, and also Beed, have
been gzeriously affected. Then the
Konkan area and some parts of Kol-
hapur have bheen very much affected.
I cannot describe the situation. It is
a tearful situation there. One cannct
describe the people’s agony in 2
Speech. I am neither a poet nor a
Kawaliwala.

gt Faedl S dwd § o haar,

ag 9f sa 7 =i g

But I only want to request you that
the difficulties of these people are
very serious. At least you assure us
that food wil] be rushed there. Because
of the floods extra food and extra
kerosene and extra palm oil iz the
need of the hour. I would plead with
you to supply that.

PROF. SOURENDRA BHATTA?
CHARJEE (West  Bengal): Mr.
Vice-Chairman, Sir, perhaps, it may
be said that we have got enough food
for thought dquring this day-long call-
ing attention motion. At one stage 1
was apprehensive that it might have|
to be continued overnight but now
mercifully the end seems to be nqear.
But before enfering into the question

of allocation fo this or thaf State, I
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would at the ouset refer to a particular
point of view which was raised here,
I think, by Mr. Gurupadaswamy ahout
the philosophy of the rationing sysiem,

what it is expected to. do and what

it intends to do. Now, from that point
of view the concluding paragraph of
the Minister's statement seems to me,
fo put it very mildly, to be very short
of the requirements of the situation.
It shows no-commitment to the prin-
ciple of the public distribution system.
I do not know whether it is deliberate
or accidental. I quote:

“While procurement and alloeatlon
of seven key essential commodities
are made by the Central Government,
the management of the distributicn of

ithese commodities under PDS is the

responsibility . of the State Govern-
ments/U.T. .-Administrations.” It is
rather a very impersonal statement,
The . Cenire does some procurement
and some allocation, if I remember
rightly. The Prime Minister of the
country and also the President nf the
ruling Congress(I) party, a combina-
tion. which is not favoured by Mr.
Vajpayee at least in today’s speech,

off and on harps upon strengthening of |

the publie distribution system. For
quite a long timie it has been the
dermand of the Left and then practi-
cally the entire Opposition that 14
essential comumodities should be made
available to the people of the couniry
at a reasonable price and it would be
the responsibility of the Union Gov-
ernment to ensure the supply of these
commodities through the public distri-
bution system. It is not just a ques-
tion of an agreement with the Kerala

'State or with West Bengal in regard

fo jute. It is the responsibility of the
Centre fo regulate the market econo-
my, first to reduce the hardship of
the people. In this respect, West Ben-
gal, Kerala, Andhra Pradesh and to
a certain extrgnt Maharashtra, contend
to have an, org%msatlonal network. It
devclves, on hq Union Government o
Sustain that pe{work and  when an
allegation has been made or any
point has been made it is that the
Central Government, it seems, is out
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to subvert that network of public
distribution system. Otherwise, ‘what
would be the meaning of decreasing
the quota of West Bengal rice from
125 thousang tonnes to 64 thousand
tonnes? That is not 20 per cent. But
the Minjster has said, in most States.
(Interruptions). .

. THE VICE-CHAIRMAN
MIRZA IRSHAGBAIG);
clude now.

(SHR1
Please con-

PROF. SOURENDRA BHATTA.
CHARJEE: Then regarding wheat, il -
has been said that the position is
better. Stil] it has been reduced trom
125 thousand tonnes to 80 thousand
tonnes. But again these allocations are
meaningless. They do not reach the
States and whatever could reach the
ration shops, .is not, it is admitted,
edible. So, all these aspects must be
taken care of. It is not a slanging
match between the Centre and the
States. What Mr. Kulkarni said is the
right approach. Rather it is for us to
treat the country as a complete entity
‘where each unit is to help the other.
With that approach, the Central Gov-
ernment should counienance the proe
blems that are being faced® by dJifer
rent States. That would be possible
only if the Government of India re-
cognises its responsibility in a poverty«
striken country like India wlich is;
of the most poor, in third or fourth
position. In this country, the Governs
ment of India has a responsibility to
undertake the task of strengthening
the Public Distribution System: It
they do it in a casual way, they will
do inculculable harm to the pecple of
the country but in the long run, {0
themselves also. Thank you, '

SHRI BIR BHADRA PRATAP
SINGH: @fir. Vice-Chairman, 8ir, 1
would like to make two-three points,
But before that, I want to say that
the hon. Member, Shri V. Gopalsamy
while making his speech, has remarked
about the hon. Prime Minister and
used an expression “mean”. T think

- that is most unparliamentary expre-

ssion and must be expunged.
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THE  VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): I will look
into it.

SHRI BIR BHADRA PRATAP
. SINGH: Now, out of two-three que-
stions that I wanted to make because
I have heard the debate very patiently,
the Central Government is assigned
primarily two jobs. First is procure-
ment. Mr. Minister, I ans drawing your
attention to the question that I prose
before you "and ‘would like to ssek
_ clarification because I do not want
to mix problems of agriculture with
distribution system because it will be

far-fetched and it should not be done. .

If 1 touch on the problems of agricul-
ture, then I shall be widening the sco-
pre of your statement which is confined
to distribution system, ﬁaﬁticuarly
mentioning only seven items. So, ihe
sole responsibility of the Central Go-

vernment is, first, procurement and .

second allocation. It is unfortunate
that all these speeches that have been
made, they have been made
attacking this allocation and neo-
body has even ventured to touch
upon the management and distribution
of these commodities and setting up of
requisite number of fair price shops,
enforcemerit of essential commodities
ang similar other legislation and lying
down the scale of ration etc. ete. I
do not know why this vital aspect as
mentioned in paragraph 8 of the Minis-
ter’s statement has been altogether
lost sight of, It is not as if the Cen-
tral Government is solely responsible
for distribution also, for setting up of
ration shops also, and for enforcing
the provisions of Essential Commodi~
ties Act also. After gall. there is a
limit of jurisdiction as laid down in
the®statement and nobody from the
other side has challenged the limit of
jurisdiction. Then, according to my
humble submission, the entire respons
sibility lies with the State Govern-
ment. The Centre has only a limited
responsibility and that is procure-
ment. Nobody has even whispered
about procurement. The whole attack
Is directed against the allocation. I
would Mke to ask the hon. Minister
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this question. Have you gathered any
infermation or have the Opposition-
led State Government supplied you
wlth information that with the scaling
down of their quota of supplies their
distribution system has been hampe-
red? ‘Likely to be hampered’ is »ot
the scope of my query to the hon.
Minister. The conjectures may hap-
pen’ or ‘may not get distributed’ are
not the scope of my query. I want
to know specifically whether a single
instance or data has been provided
to you by the Opposition-led Govern-
ments that on account of revision of
allocation to them their actual per-
formance has been hampered. I also
want to know whether the Stafe
Governments, especially the Govern-
ments led by the Opposition who have
attacked the allocation of the Central
Government, have been able to per-
form their business well in distribution,
which is the sole jurisdiction of State
Governments. I want to know, as a
Congress Member, whether these State
Governments have performed  their
dutles well, particularly, in relation
to the distribution and management,
setting up of fair-price shops, enforce-
ment of the provisions of the Essential
Commodities Act and similar other
legislations, laying down scales of
ration etc. elc. or not.

Now, the second question to which I
want to draw your attention is the
subsidy probleny I tell you. Mr. Vice~
Chairman, this is one thing which
is being misused most in the country.
The Food Ministry, Agriculture Minis-
try and all the concerned Ministries

. will have to revise their opinions about

the subsidies because I find that sub-
sidies are being grabbed by middle-
men. They do not actually reach the
beneficiaries for whom such huge
amounts of money are being provided
as subsidies. If this is the situation
and if the State Governments are res-
ponsible for the management of these
subsidies, will you take some step to
substitute the sstem of subsidy by
some other mode because it is my
firm conviction—I am getting experi-
enced, I am making a study—that
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actually the beneficiaries do not get
these subsidies? So, are you, Mr, Minis-
ter, thinking seriously to wipe out
these middlemen who grab the subsi-
dies preventing the beneficiaries from
getting them directly? Substitute it
by some other relevant system so that
the really poor sections of the people
can get it.

" Another thing which I ‘wanted to
point out which is very serious accor-
ding to me is the question of wastage.
Once upon a time when pepsi-Cola
was debated in this country, Mr. Vice-
Chairman, the amount of wastage
was to the tune of 15 per cent.
And some mechanism should be evolv-
ed. It is your Ministry which is dire-
ctly concerned with the problem of
wastage. I have been writing letters
after letters to the agriculture Mini-
stry that research should be conducted,
that, if necessary, the systems of other
countries should be studied. Mr,
minister, I want to draw your atten-
tion, if you can avoiq this 15 per cent
wastage of your foodgrains by making
a study of other countries’ systems
and by getting research done in this
country, then our production would
grow by 15 per cent. I can quote you
two or three example. In  America
the loss is only to the tune of 5 per
cent, in Japan the loss is to the tune
of 5 per cent, in China the loss is 5 per
cent, but in India the 10ss on account of
‘damage 1o food crops is to the tune of
15 per cent. So we can follow any of
the examples. We can make a study of
the American system or the Japanese
or the Chinese system -which is the best
so far as food preservaticin is con-
cerned where damage or loss 1s mini-
mal in the world. If we study and
apply the Chinese system in this
country, then the loss should be
reduced to .5 per cent and India can
save its crops from being damaged
fo the tune of 4} per cent, and that
automatically increases aur produc-
tion. When we are gdiscussing these 7
items, there is no point in unneces-
sarily mixing them up with produc-
tion. The question of distribution it-
self has to be analysed very scientifi-
cally. How will you resolve the pro-
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blem once the distribution system is
the sole responsibility of the State
Governments? How will you step into
the jurisdiction of the State Govern-
ments? Once you step in, the argu-
ment of State autonomy will automa-

“tically be raised. And Mr. TUpendra

‘will ask why the Central Government
should interfere with it. You have
given the distribution system: in the
hands of the State Governments and
your role is confined to procursment
and allocation. Then where are the
chance of improvement? All sorts of
complaints have been made about the
distribution system. Kindly tell me
how you will improve the distribution
system of the States where you have
no say and you would not like to
allow them to raise arguments.

SHR] KAMAL MORARKA (Rajas~
than): I want to draw the attention
of the Minister to two specific points.
In his statement in para 3 he said:
“There are adequate stocks of wheat
in the Central Pool and supplies to
the States are being maintained at
reasonable levels”. In reply to my
Unstarred Question 1297 on 28th
July, just four days back, the Minister
himself gave figures which show that
the total stock of foodgrains is only
130.45 million tonnes, There is a
drop of 100 million tonnes in
two years. In 1987 the figure was
232.69 million tonnes. In two years the
bufferstock has gone down by over 100
million tonnes. As per Government’s
own figures under the bufferstocking
policy the minimuny requirement of
foodgrains should be 214 million tons
nes. Just now there is only 130. We
bhave 84 million tonnes less than the
minimum preseribed by the Govern-
ment itself. And over the two years it
has depleted very much. If the total
stock of foodgrains is only 130 million
tonnes which is less than the mini«
mum, how can the public distribution
system work efficiently? Even the
most efficient system cannot distribute
more than what is there in stock.
Now, this fact has wot been brought
out in the debate. So, with your per-
mission. I want to draw the attention
of the Minister to this and in his reply
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he can deal with it. I want to know
form him what steps are being taken
by him to speed up procuremsent,
There was drought in 1987 and we
all know that and, - because of that
probably stocks have depleted. But last
year we had a bumper crop. So, it is
very strange that the stocks have
depleted to this.sharp extent and this
has not been reflected in the Siate-
ment of the Minister. R A

The ofher point is that while taking
into consideration the public distri-
bution systers and the availability in
the States, the factor is the Food Cor-
poration of India. The stock of 130
million tonnes . is only on  paper.
Knowing the condition of the Food
Corporation of India—various Parlia-

mentary Committees have dealt with

it—how much is the actual stock is
anybody’s guess. In the Food Corporas
tion of India, stock-taking is very .very
shabby. So, we do not know how much
of these 130 miillion tonnes is actually
available for distribution, for despaich,
for consumption, and how much of il
is fit for human consumption. This is
a different matter, These figures {hat
the Minister has
tonnes, are at a precarious level. So,
upless urgent steps are taken, I am
afraid. the public distribution system

. will collapse, no matter whether we
shift the blame to the States or to the
Centre. R

The third point is about the distri-

bution price. On the 25th of January,

the Government revised the price, the
issue price of rice and wheat. Now, it
appears that the issue. price of rice
has been increased sharply while the
issue price of wheat has remained un-
changed. Under the cir>umstances,
since we all know that the Southern
States consume rice and West Bengal
also consumes rice, it is but natural
that a feeling of Jiscrimination will
come in the minds of those people ot
rice-eating Southern States and West
Bengal. 1 do not want to politicise the
issue by saying that these States are

given,. 130 milliog

' .
i
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coincidentally ruled by Opposition
Governments; I do not waat to bring
in that, But it is strange and there
must be reasons for that and the =
Minister must deal with them in his -
reply and say why the wheat issue -
price has not been jncreased while

-the rice issue price has been increased

very Sharply.

These are my points.
Thank you, Sir. -

A O g fawe (sET wRW) o
TIGHTH AT, HMITH AT
A g oAl @ @ @ g
TgA @1 Waay XAl 1 wmEd i
fager o8 Sv A w2 &y ozh
g A K G fr ¥ wg =
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5e e F fafwTe wR oar ar Ff
nfaw g #T fE fmor g
a1 I ¥ ogr 5 wsdl a1 faog
g ag W 9 o wfed 0 famm
w1 qgr @%@r ¥ 9wsT sfaw A
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Fwgdl -t TE FA g’ra“r =Tfed |
TF W Sl oW § el w1
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ot qfews feedieqma faeew & zod
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g7 15 fafems =3 davarT adr &
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qri MR S AT @ AR
28.56 @rg za faar #wie @
gfenm } 6.8 ®TW A ¥AT 9@
agi ¢.81 Y v @@ § .,
# /) {aqar gasr =ofiz ) gyaq
12 arg #A sgi B gOr W wig
g3W ¥ 16 @@ IA ¥ MR T
gl § 15 919 TA EAT | gg WA
faarr & gAIU S AT AR
g ot gwa wew @l 91 9.6
fafaqm & &7 a3t AT 9 T
¥z 68.81 TG A FAMI_ SAX St
freFwq % gg I7 qSAT & gt
g 15 fafags =7 § 3 7
fafega 27 @ v SF gEl #
a3 wigi 9T MEndE Agh i AR
wgt w1l §oagl gona
¥ 5 @iF g8 F9 TG UL GBI

| IEF ®Y-ATT, IOE T AT
dza 9w & fag FEe0T FRar @
agy @y W wg, 9re-Awg 9w
garT FAT AT FIHEY g4 AT
# @l @ & fag amy § 9ad
3 FdEd 3 EAR FUF WA &
FdT W 99EF ¥ F F ) W
¥ ooF T 0h.E.AE, w0 F9g
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3 gyfz = § #iR @A O,
a9 ¥ SRl S FsquA § a8
= wr OB A AT darfay
g, If gelEETe agh g A,
Sew! awg 4 framl &1 aFEm
gr @t ar ¥@r ¢4 gEa ¥ oy
F @r AR 89 vy fEw 3% §
qw F &m 9% g 7 g g ?
g™ WEl S ¥ @ alk 77 T

. frar AR T qar oW gEl § A,

Fei Wt AU AT T 9T PEaEl S
g dEET gATYT St EgeifEdem
g7 Iau f@wama feary s o8
Pref=amT & FIT 7 IogamsgE o,

o ferws gEe ww owr oY #

a8 s # TAr sgrmr faawd AW
F q SO | IAH WA gw ot
4T T W AR Sy FTEAAR
qrHe § IgH g aF Aqlaw #I
ATAEF &, AT AT FIET fgw wEdy
g, ®NT FEae 10 § 12 fafeas
T § SaRT madaw afl & i
gau @t MEAr we fwar, @ I
B ST & TWUAT ArhE § (@
ga & 4 fafewes & faarg {
U § #T g7 aF aqifs gk
ST gTeAAAT wras § gt whe
qErary F@ o dga wrET  #da-
fafret & sa®f w47 7 & =) €,
AT gy gH ey 5 argT A gw
SQIET 7 AME A W ggt & St
wHT # wawfafed) & sEy womr
w1 gEH wi g9 39T gAr wQ9T
9i9 @rg €9 Aras @lEq & faum
geare 3 faury gmosr oA g,
ST AT ST UT T FrAT G
& fau @ of9 @/g @ wga, 394
wse ggE @1 Fg s, [ fEAr
Frga & A 9 afew gwrd Fuar
ag 4 f& guwwr fag s 1 wa%
9T @rg 9 F gq @he A4l
F g% FIE FTETAG AEE H
WET wY mAfasdr A § WT Sl
g saxt Fra gad § R gw SEwY
THIE TE AL THT |

f5x uw fosrag gt & fF
argm, ast frrwr =W & @ &
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[oft wm w7 T

T am?ﬁt } dee-ame I a1 oF,
9T ¥ g g #® fRi+{ FgAr
qigar g 6 wragts amgw §
wa‘grrammﬁ?mmrz
gl & gty ¥ qfw grew
gam & | g, ¥] UE ¥
gEIT CERTH B F¥ AT Al
gresT @A & arwfegs W & AR
W OATHT q@ ¥ A AIR{HTT AT
ar qar gowH 7 o@mol § o¥q
g Fr 71d A w@Iw g 5 owrw
gUFHT 7 WA qTF FA AWAT FT
qsiias gl a0 HL A
fifs & R z?%'z FH TR IF
a'rar & ﬂ'rrt G EC)!

SHRI V. GOPALSAM>y: But you
" were supplying 80,000 tonnes under
President’s rule, and you have reduced
it now. What is the reason? '

v

SHRI SUKH RAM: I will clarify

that also.
gara sramteHe flarar, g IRET
Wi ERT gEE WA ug oY ¥ T
EAA F1s FT@aT GTET FeA @l
qex @ g3 B oag @ syaRiT
g, gy uw dmar fagifed & &1
fRaTe R WL IAY - HAT SATET
ﬁr“eﬁf 2 eﬁ 3 gHEr BT § 5 s:‘rwr
znarz ¥ avy

WA AFIEA, WIAAT gaq

1 Ag SAHY ;AT BUAT g fE

AT A6 TIF AT AZA Hy FAT
narmﬁrwﬁwgﬁ S

fHaRAT g3, 9ad § @y F §

wr, BREQ, Uw.Er., Ja%A, 9%

FTLTNT & FHoT ?r T He Fes

¥ AT F gawl O TN AAIFSTT

fedistr @ &7 w3, a8 awg

3 gEmmE gt @ifE gw fAde

7 g wWR ¥ eAx afe gart ug

T darare & g oguw s gfsrw

fefezsqng fawen €, Sadr fardad
1 gn frar &%) :
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Sqread wFEw, A WAV T
T & W 9T 9 uedt
Fer ST A AvowaA? AT} wiww
T, dgd A gewrw @ty § &Yy
FESU, ug AN wgy A=S Fa,
rvr“r 78 ATATReW ¥ Sifag TAGY
qler fear arfs St aga 3 ww
izl & qfw gw %‘sr G
o W ¥, IAAT T W TH | WY
qY 7 g wiadr faar, w% fog
D § wwwt wga AT g ) wﬂ' ‘
agt S f@Fd r&f‘afm%mw TR
TET-28 Mg & H W 26 We
e 7@ & o frowm @feiwdag
w1 81 ErEiy £ PR upAr erw
gar g, sy fa wfawid, qa’n‘m‘r
®T AW &, 9 gur fednmy & g,
3T WY as@ arT g gl Grgr-agr
aast ag fwwrgs fast 5, a9
SETET WO T AIRAT F Ffagra
q mtrarftzh afgmfon & faaw
@sﬁ' g g A ¥ N uF A
§ogarg, g™ A ity &7 wey
foar §, &9 ?mfr & mawr fawrg
faeft e woedes & mars § Swnr

g fear war €1 god 'Lrwa'

forar %l TIT EqF WG a8 !15; &
Y 28 d@ FH¥ A 26 TG,
(saggm=). . ..

1 Eﬂif-ﬁ‘ az{f: qﬁq‘a‘t, rr‘ﬁzm'
ar- feor ciggé, AfFT q  qoed
ATF Ag A A9 IAFT  gEwdE

"R A|r WAT |

6-00 p.M.
i gg TR (g OF Fa FEE
=t A¥er anffrera &

.ostgE UR: O OHGE AT
§ fo-or g9v0 FoEr & Y @
f& 26 wg ¥ BUTT ST EHRT

feads STfewad W o9r, MgesT

sARr qgr fear, SaE % g wy,
s g @z war, feEReT wg
fofaz &
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u‘vza | ag T I gua Fuead
g1 ww miy azy afgs wEw g
qFEAT HW § AT qg siswl Al
H HSBI AGI vm,ﬂl | § SEH
F§ FE. a'fr' g @ § swmr g
#X g ag g7 0 Wiy g froaw
WA TITHE T W @rT gL u]
agr ¥ g fafwer ¥ | W
AT geg At fear wWi.
(swmara) .. ana gx fw L
(s ze) :

I have listened to you with great
patience. You should have the courage
to listen to me, (Interruptions) I will
-come out with the facts. 1 will give
you all the facts. ..

e e e T

SHRI SUNIL BASU RAY. (West
Berngal): Give the facts.

- SHRT SUKH RAM: 1 will give but
listen to me.

SYRWETS SY,"1857 .5 &t W1
é-'m‘ AFFERTT ar /rFa 9qr, R
'pr-rq T e oA A & aﬁf
cqeE g Fmr st faar g
CanF.Er 312 arg 3 T, ngrmg
T @r. 350.8 @y ew f@mr o1 A
18 WY rA R AG, FX& . A

kg, afRaArg aig-wdT wsd WL

f e:rx u;rq & - % f«n JTET. S ?r

e I‘-. - -——.- 2

SERI SUKOMAL SEN (West Ben-

gal): Sir, on a point of order.

TMRI SUKH RAM: I am not Yyield-

lidpy.

PROF C. LAKSHMANNA: #He is
raising a point of order. He did not
ask you to yield. (Interruptions).

SHRI SUKH RAM What is your
" point of order?

[The Vice-Chairman (Slm Jagesh Desal)
in the Chair]

SHRI SUROMAL SEN': Sir, my
point qf' order is, the hon. Minister
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should reply to the points raised by
hon. Memebrs. Now, he is making
an allegation that the West Bengal
Goavernment and the Food Minister
of West Bengal have made this a

_political issue, (Interryptions)

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): The Minister is

replying to the points. I have heard
it.

SHRI SUKOMAL SEN; Mr. Kamal
Morarka also raised the point. There
are many States which are rice eat-

ing, like West Bengal and A.P. The
Minister has said that there 1s a
uniform cut of 20 per cent in-the case
of rice -and a uniform increase of 5
ber cent in the case of wheat. Maha~
rashtra is mainly a wheat-eating State,
U.P. is also mainly a wheat-eating

THE VICE-CHAIRMAN: (SHRI
JAGESH 'DESAI): Who told you? It
is not correct. You do not know about
Maharashtra.

SHRI SUKOMAL SEN: All right.
Leave out the Vidarbha area. ‘What
ghout Bombay? R

SHRI SUKH RAM: I will clarxiy
the position.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): The whole of Xon-
kan area is rice-eating: You do not
know, What can [ do? (Interruptions)

SHRI SUKH RAM: I will dlarify
all ‘the points. You should have the
Patience to hear me.

SHRI MOSTAFA BIN QUASEM
(West Bengal): Sir, we did not anti-
cipate his allegation, his baseless alle-
gation. Otherwise, we would have
brought the sample of the so-called
rice supplied to West Bengal.

Nggwa: § uag Fg @A

e gz a1 feww Ofafsiaas wv

T g, 77 Ew

FIE FTT MR
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[ q@ <]

1 oad fagr aar wew s fRar
&) .. (smaym)

st gRma ¥W: Wgr wad
Fqt faar, gasr ww wFE gRN?

sitgg ww: @ § FA&
qi¥ & g foerad g wg 5 ag
Ia wewr qif 8 fqar ga fqar
FW G X a8 frdr = 7 afl
Fg fis gq g & A4 1 WL A

R, a8 WaAar R =T g

& g9 wy iy §F mesT oF
Fig wgar wgar § R ogEe #W
wgi-wgi & Ferw @ Wy, T4
T 9% g T wFWA FARg AAl
g1, g W gaAr1 "I @@ 4
X T3 W UAGAT qEE AR B
& & I9R oY mareke o€, IEF
w1 fpar war A feadl SEq
A gaay qu A4 fear s A
IR qee e A @1 Raedz B
¥ FAST w9 WT FEET
Fig & 8 1087 AT 1988 & T
By wimw faar, ag wisE F Ans’
2T § AT zEd waw ) mret
TF gAY WA I RACEE HT
TRy § s gaw fag o WY
aiF § agl wArr Aaga ¥ &
aHt Az wyE qRIqAAT g, AR
A% ST ghawre &1 /I @9 w9
TE § Y 3w I@ AT AR BT
eifio 6 ot gad AT 1987
¥ #®7 3AF 53 gfAwT THIF 4T
5T Y 1988 &, 1986 7 F' IHH(
i FOFT 50 T 53 WAAT sy
gm oqr W Y ag iy fmom,
FFT AT 7 fF g w@IF § o
f& meEF o Y & 9y
gafas gw wagde w41

air &g war & #Y faewa
FI of ag A fB oo
feqivg Y AT & wET #r @
fargm wafes & v & gawt
ez ywiet @ & Tw faaia dar
- aqEal ¢ 1988 F wiTy W1 femie
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fegr wr, 1800 gaR Hiflgs o
1 wosr fewme g1 A IEE F
ST gy HaEHS &, 1070 FiW
Hifzs @7 gad maede fear =)
g6 v W1 fud 53 wlawe wwes
qr1 § seE g W1 &4l Hedl
g1 wAdr; wey H ogAg W @
EEIEAC IO i - S EG | AL
qr $ix # wOF g8 W0 AGT a4
§ agr firerd & g s @
fred @ adf ¥ S AP THEWE
. .. (s@ae)

THE VICE-CHAIRMAN: | (SHRI
JAGESH DESAI): If he is giving
wrong figures, there are other methods
for you, you can take it up in eother
forums, (Interruptions).

SHRI SUNIL BASU RAY: He is
adding salt to the injuries.

THE VICE-CHAIRMAN (SHRI
JAGEH DESAI): He knows his res-
ponsibilty. If it is wrong, you have
other means also to take it up.

SHRI SUKOMAIL, SEN: What about
the quality? Is it fit for consumption?

THE MINISTER OF STATE 1IN
THE DEPARTMENT OF EXPENDI-
TURE IN THE MINISTRY OF FIN-
ANCE (SHRI B. K.. GADHVI): He is
giving allotment and off-take figures.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): If you are allotted
more, other States will starve. This
is thre sound policy. (Interruptions)
Yes, go ahead.

SHRI V. GOPALSAMY: What is the
reply to the charge raised by me?
No reply. (Interruptions).

= g@ TR W7 gy FowEd
argg, Ag S AW FMIE AT 15,1
sfams 1986 ¥ #fT 14,6 wirow
1987 H I €l INT F WA
ga1 8 TTHr WEY wgver gy
uTAE Wqk g€ qww wr faar B
GRS e - L S
AT % ¥ @ Jee Fro =AY
STIRT  FAS F¥ grer F) '
(z=uR)
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St gRWA T2 @i AAD AGI
§ =g saa ., (@agE)

ot g@ T AT T W AT
gevrs wn ¢ fe arfafosdr, s-
Afas TOF & ... (swEd)

You can challenge. I am giving you
facts ang fgures because you have
levelled certain allegations against us.
You should have courage to face the

. reply @so. @ § 3z wr a1 5 15.1
gfqad Wi 14. 6 wfawz, ag eq
ST g4 TAAT g, S § gAIW
dez @ &1 oS g )

SHRI SUKOMAIL SEN: He is treat-
ing the States as beggars as if they
are depending on the mercy of the
Centre,

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): No, no, he is saying,
according fo the off take he has
revised the allocation.

WgguR: § ag @
C#Y wAdama w ¥ foargs wr g
T Faw T dw Fr g AE
Ty Al F7 Wwmed & afgs 9%
arfedy fedyaq faar g1 & M
g7 marpad  fongwy &y Faasy
aig & wiewy 125 fawar ar 4r
fagsY ot fasar 91 a7 85
fRar wart wa gua T@re Qfwed
Y 2ar @1 §% 20 sfzmg =7 =
g7 qez ama &y A afes awl
sl owY Fr & fram S WA

I F wWEw § I HIAT AAAFAT

F AT AAUT Jgr AL FT TR
& 3% matgr 20 wXFT &Y HET @Y
¥ feg & T & W W AT,
gigaTrg, ¥ o w7 gL ..
(za=ar) :

=Y gwwe {F ¢ qIPAC HATH
T farr g ... (swaum)
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st g& A 0T di AT Y
afl qEdT. weeal @ § ug fAags
Fw =qgar g 5. .. (sTEeE)

SHRI V. GOPALSAMY: It is 50 per
cent in the case of Tami] Nadu
What is the justification for that? He
is bound to give reply to the charges
1 have levelled against the Central
Government.

SHRI SUKH RAM: You cannot put
words in my mouth,

THE VICE-CHAIRMAN  (SHRI
JAGESIHI DESAI): He is speaking
with responsibility. Please listen to
him. You can challenge the figures
of the Minister. (Interruptions)

SHRI SUKOMAL SEN: He has made
a cut of 20 per cent. The rest 80 per
cent 1s not eatable.

SHRI N. E. BALARAM: Can I ask
him a question?

THE VICE-CHAIRMAN  (SHRI

JAGESH DESAI): I will allow you
afterwards. Let him finish first.

SHR] MOSTAFA BIN QUASEM: He

-is Interventing for the first time.

THE VICE-CHAIRMAN (SHRI
JAGEH DESAD): I will allow you Mr.
Balaram. Let him complete the speech.

N gg VR TH AT AT AR

WA g s owar afr wso o«

wlaH w@e & g § e
U was Al FT gEd ar gt qa
¥ omary Fwg ¥ o®oar ? s
fawms & w@ar € & oas £
dfpr wodl & @l A g wd
& fan gn <t a7 mer wliFed)
g H N WY 9 wEy a7

FT =Aifgs | S w@T dew whEfrde
& wme § 9 6 st adlege
afl F& @ BT = &5 fosmg
F BT § g AW & B guat
T g 5 fAwar g ? s aw
dET AM@ B AEAF F IAET oY
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[%fr g W]

L cmarzgs F 9 101 W™ &
- gE W S Wl ﬂ'\ﬁ—xi"('—ll' 3, @4l
§ WU HRA & sqnT o+ 300
arT fad &1 gWE 948 IV
1 f5 ga" & 977 76 wiFe F,
‘g wr. 75 wl§e g ReA W
75 ST é ar g s:rr TEET 40
¥ 4gIgT qi T 40 § 50 wXiT
FCERIT (RTCET FE B o101
wag @9 GETEiY g 9 W ST ag
LHY 9T afEr  walaver §oag
<159 fomra § wa fo wed sRw
AR mEEr - ahPEd. FUEs R
ag 78 TRV § XSG IEN
fermy smatd) S0 gl & g%
@7 Y wEay saAfafan 74 e
R & max ag, W W faur
s 5 9T SRa wF @r arl %
®UT AWy a1 qE & a Ny Al
L) o wlEy g A @ wr(
g WY gH STaW @y g Wi

g o Su¥ wgw o fkww z-:—s
RICCEL UG I SRE C S L £
12 3 15 W@ &ge O CRG
;T FTT  Fw@ o IAT %_ 90 ¥TX
g fF 87 300 fAA ®wm FW §
FT oFTAT § mWOEr aeEI ?
(saar) T

° SHRI SUKOMAL SEN: He hag ad-
mitted that rice production has in-
creased in West Bengal .
ruptions)

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI) Please sit down.
Be fair. Tt is a question of food.

. (Interruptions) . . . Pleas sit

down. You have spoken. He must
give his reply._ . (Interruptions)
stge wA: vad  galwm og

g foF ot o A T E oag Sl
50 TvdT FT & & wWT fuga v
@ g & fqu I worew
T AT §1 WR 15-20 gIHE WY
agf 49 ¥Ad FT F aT oft 7-8
WTg X g€ §AT | a&dar &

»
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AR W § I FART FEL @ T
g F@H =rAw F Jam s Fean
g I AP FE qmw F
Fuae § 1 (saagmT) -
SHRI SUKOMAL SEN: He has

admitted that West Bengal has in-
creased its production.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): He says those
figures are not correct. He says. only
90,000 ifonnes ‘were given Y West -
Bengal . -(Imterruptionsﬁ

SHRI MOSTAFA . BIN QUASEM:
Sir, we do abide by your decision, but
you please .restrain the honourable
Minister from: making wild allegations
against West eBngal (Interrup-
tions).

Wigag R & g7 w® @
gt f& #Avg 9@ 105 FE. &
AT q&r FWT | IAN @ 15
wrg T¥ ¥Ew g ¥ fow Favr §
qT - gFEOAT 1012 @ TA &Y
Wy F, S, ¥ fgma @ Rar )
qTFET G2 ﬁ' LA T FJIUFT
g, AT F TAENT WY aET &
oS & 6 WY 9gd. wa F agl
& ouet ¥ fyer gr @ Y Sawr
Fer a1 fF qdY oF, I F gAY
ffsigr  geet =ra"r g oo e
arfpe & quafan #w @fwr 78
4 ITET FE AT, B & gav
1 WY FFrogr, =@l F g5y Hat
%‘Hﬂaﬂmaaanauaaﬁ%r

'-mﬁ%ﬁrﬁamvm‘w

e ¥ IO ey F i AL IR )

R wm f5 g Wr wwae g1 U

arest feehedt § ar i e sﬁw:r
qife & Rfar 5o a9 mgw oY
{-r':? ¥ oFT g oS 7 oAw S
¥ adg ¥ (smawm)  warsT
¥ F, afeare ¥ A, Wy w2 R
'+ (smaem)

SHRI E. BALANANDAN: I want to

know whether there is an agreement
between the Centre and Kerala.

THE VICE-CHAIRMAN  (SHRI
JAGESH DESAI): You have made a
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complaint. That is why he is explain-~

ing the position now.

SHRI SUKOMAL SEN: Sir, he has
declared a war against West Bengal.

ot patfewa cwwEta s (wsy
53w) ¢ A ZTEr-ErET west Ag
g1 T g3 §9 UPAT § T A9
H 9% 953 §) 4951 S €|

Wt gg TH: T AN gearH

Foy & dr gae v arFa ey
- AT I Y arfefera g S

@ & ug 9y AN ¥ 1 WAL

Y wgr 5 % 8 IFT F wuay
fazz 2 agwir 2 f5 Wow Ame
gy S g wfraa CEC I
usqt ¥ oAV 1 S@h A rg-‘ e
# 1€ 9@l g HWuF ATHE 9IS
TR0

=

&
£
g

-

SHRI N. E. BALARAM: What did
you say to the Kerala Chief Minister?
We have got such a Food Minister, it
is a pity. He dees not know anything.
What I am saying is, let him state the
facts.

THE VICE—CHAIRMAN (SHRI
JAGESU DESAI): you can verify {rom
the chief Minister.: (Interruptions* If
he hag not gstated facts, you can ask
the Chief Minister and verify . and
then you-can comment,

SHRI PARVATHANENTI UPENDRA:
. Instead of answering the charges, he is
" _levelling fresh charges. Then we have
to reply. There is no end to that.

. THE VICE—CHAIRMAN: (SHRI
JAGESH DESAI); He has himself
stated “I had talked to hzm ” How can
you contradict him?

'SHRI ANAND SHARMA (Himachal
Pradesh): One information I want
from the Minister. I do not know

-whether it has been given. I had gone

" out. All this allegation is about discri-
mination. Could you pleased give the
percentage of the Central subcidy
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given to the State of West Bengal,
U. P. and other States?

SHRI PARVATHANENI UPENDRA:
There is failure in-case of all the
States. We are not telling about a
particular State. He has failed on all
fronts, everywhere, in every State.

SHRI SUKOMAL SEN: He must
admit it. They have failed.

SHRI ANAND SHARMA: Your
mismanagement has forced you to co-
mplain.

SHRI SUKOMAL SEN: Everywhere
the Government has failed.

Nl g@ uA : gk oga R F
TS g, § UF grq erarg §ew
# gEAr & fqu sr Lar =gar
g f& st we F7r wur & f5 ofss
feftzsqma faezn #v @ fear v
zgr%w%fmwfwvaﬁﬂ
TET g W omwr § o=t fug
ag wr"r w1 foegin wg &% & @@
f& ofgf 1983 ¥ 85.01 1@ &7
afsww  fefegrqum fawemw & oo
fear ar. it 1987-88 # 183.90
wrg =7 gaa faar 8 feedt swd
gf 87 T 7w gt & B aferw
fefezanmm fovew # @ aX @
€ g1 SuEY MEEL ¥R ET ug o
Fer T fF awa @were @ gAFr
TRAfqw €W A & &F AT
#1 T A7 §ww & e %u
#Fgw @@ & 3ga gOF § .
(Frma)

THE VICE-CHAIRMAN (SHRI

. JAGESH DESAI): Let bim reply now.

SHRI SUKH RAM: You should haVe
courage to listen. e

" SHRI PARVATHANENI UPENDRA: -
He is making provocative statements.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): He wants to give
figures..
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SHR] PARVATHANENI UPENDRA:

He 1s talking about the West Bengal
Government. Before that nobody tal-
ked about discrimination between one
State and another expect in the case
of rice.

THE VICE—CHAIRMAN (SHRI
JAGESH DESAI): It was talked. :

SHRI PARVATHANENI UPENDRA:
The only point raised about discrimin-
ation was by Mr. Kamal Morarka
about the issue prices of rice and
wheat.

SHRI SUKOMAL SEN: We are Con
cerned about the whole of the country.
It is not a question of West Bengal or
Kerala. We are concerned about the
whole of the country, Uttar Pradesh,
Bihar, every state.

SHRI PRAVATHANENI UPENDRA:
We are concerned about all the States.

THE VICE—CHAIRMAN (SHRI
JAGESH DESAI): That is what you
#ay, Mr. Upendra, but others have
said something else. (Interruptions)
please sit down.

P A= fag  (wew sr?rsr)
qa”rsﬁaart%%m&gwarsﬂ
=gy & (s=aur)

Nt gaw wR: & 78 frdan
T At 5 w9 Fr@ 1 fawng
gy fr g ave A & qOfefe
FA OEY TART WG AT T @Y
g afew g @od Frowsa @
fosrra & ff ot oAt g
gear g, fxfefosw swar g, o
X zfagl 73 F@ ¥ SA¥ fwg
@1 MY SgT T A W 7 faad
WY dred ANAwT 7 £ETq § I
31 ufgwa wrara FAN & AT g
31 gfgerg & S A dEd TW-

- @ § =g 37 gfqwa o & .
(sxaa+)

SHRI PRAVATHANENI UPENDRA!
Because Your States are not distri.
buting. How can they get subsidy unl-
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ess they distripute? How can they
give subsidy unless they distribute?
(Interruptions). Mr, Vicee-Chairman,
the question of subsidy will arise only
when you distribute. In the Congresss
ruled States, if they are not dtsfribus
ting and if they are not 'working, how
can you show West Bengal got so
much, Andhra got so much? We are
dong the work there. We are distri-
buting, Because we are distributing
the subsidy is given. (Interruptions)

THE VICE-CHAIRMAN (SIHR1
JAGESH DESAI): He is giving figures,
Has he no right to give figures zbou
the amount of subsidy given in all the
States ™ (Interruptions)

= @ TR A 9 AV G G
T3 § SAw @9 % W I UR
& gA waﬂ&t%l‘%%:ﬁ'{gﬂ‘ﬂ
GELH grrr% FAT QAW I %l
31 9W@e A@EE FT 37 qWE
gfewst 2 g WX 48 gwEe
qABAT ATE F OUSH T T |
€\ 7@ W agany f& &gt gaA
feafsfaiar frar &t oo gamr
FAT AT AMT & |

SHRI V. GOPALSAMY: Why are
you giving 50,000 tonnes to Tamil
Nadu?

SHR]I SUKH RAM: Tamil Nadu 18
not a member of the Central Pool. Ycu
have got your own scheme. You pro-
cure rise in your own State and dis-
tribute to the people. In spite of the
fact that Tamil Nadu is not a member
of the Cntral pool, we have been help«
ing Tamil Nadu. (Interruptions)

SHRI PARVATHANENI UPENDRAY
Digd you make an exception because of
the election? Why did you supply?

SHRI V. GOPALSAMY. You suppli-
ed this because you wanted to capture
power there, (Interruptions®.

AN HON. - MEMBER: You don't
appreclate that Central Government
was magnanimous,
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SHR1 PARVATHANENI UPENDRA:
If the Centtal Government is magna-
nimous, continue to be magnani-
mous, then why do you show the rule
today? (Interruptions)

THE VICE-CHAIRMAN: (SHRI
JAGESH DESAI): Let the Minister
announce some sweet things. Let him
announce something. :

SHRI SUKH RAM: They have wast-
ed lot of my time. Otherwise I would
have finished by now.

I had alloted 80 thousand tonnes to
Tamil Nadu at fhe time of secarcity.
Now since good crop is there it has
been reduced along with piher States.

SHRI V. GOPALSAMY: Our de-
mand is one lakh and 25 thousand to-
nnes. You were supplying 80,000
tonnes previously. Without any justi-
fication you reduced it. ‘

THE VICE-CHAIRMAN: (SHRI
JAGESH DESAI): What was the figure
-about Maharashtra?

SHRI SUKH RAM: I am not to feed
only Tamil Nadu. I'am to meet the
requirements of the entire country. It
is not a question of one or two States.
But I must say emphatically that
there has been no discrimination aga-
inst any State ruled by the Opposition
parties. We have been rather more
liberal and T expected that you would
thank the Government of India for be-
ing liberal, (Interruptions)

SHRI PARVATHANENI UPENDRA:
There is no discriminaton in starving
all the States. That is what we can
say. (Interruptions) ‘

SHRI SUKH RAM: Sir, my friend
is sadly mistaken. The normal alloc-
ation for Tamil Nadu was 50,000
tonnes and not 80,000 fonnes. Tt was
-cased because of scarcity conditions
. (Interruptions)

!
o d now .

SHRI V. GOPALSAMY: He is mis-
leading the House. During the Presi-
dent’s rvle you have increased it to
80.000 tonnes, Whether it was supplied
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or not during the president’s rule,
you clarify that . . . (Interruptions)

ol g@ UA: Iqgwuremer o,
OF Tge @ Er & ST aray
gag # wmrar gy 97 @7 St
W AW W T #Y gedw w&
SaFEr s Ar 2 famr, @ mae
F T S § g8 FarAr  =vgar
g f& ard Xt qt. &y o =
g oAU ddr SN A qF M
fqal &7 IrT fear e graa &1
qar @ ST uF famw  qear
1985 ¥ T ¥ w& #1 F
quat g9 & fwg ag mar g
fr 99 4@ T3 @R W A oA
tfars & 191 =F 9 AR FB
Igaw e § IaFr gt afs-
IreSe Guen oW AT favg fwr
qg UF FF F @M oA AT FS
us@ A grE JqIT 9T Arg 92|
¥ 9EH A A W T WA gu
Y HOT &Y WA F.A. I oy
§ Sumy WrSEd gEt T faar
gifF &M ®Y wg geiwma @1 %
7g IAF UST & RN, Feq F
oy a0 & (mIMa)

=Y qdqafy IRem:
greaw TR 7

CAC I 8

Sl ga uw: wox g arfaa
Fx & fow St oF wuT gewTEy
43 wfa . &Y. 9199 ¥ @ F SaAy
grow &1 244§ Far M qF gAY
gAY carEe ;e fwar @@ wa
fag & feur (wEww@) =3 fegy
¥ 39 W E g0 F waw T4 &
(Fmautw) w& uFw @F & Qu’
geqTy a1 WY gy § gw Fwied W
FT& (UAE) FAR FA TH USAL
FY 0F Aadr MET F7 AT ITFT
zrar ¥ f6 &0 A gATT A1 AeAs
@ ¥ ogw @ we¥ wrg Ay oA
qeEt FO aFY § ogw eatAarsdw
STqta ¥ oATeH { g v @nn A
are foar fr o wgeage A @
# GE0E F1 W & IEF I
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L &ff qg A ]

T F1 wIg WA g1 g @ wT
A &7 2w F A A AT 3‘7 war
2 (ou'q'erra) -

Y ITARATR IAeg 2 AT ATEHTET
q Ay gy #r (333da1A) wSA @
TN & g AR TS ﬁ aa
@ (s3qara)

SHRI ANAND SHARMA: First they
started thig trade and now they cannot
digent the trath,

St ad AT -ma t s ﬁawﬂl
TG (srEmeR) .

A % F°E Wt LA a7 arwn
wr§ g ¥agr (A9)

- Irgaeas (N adw ing):
1§ 40 carse @ aifey |
(smxa) ' -

- SHRI PARVATHANENI UPENDRA:
Farmers are producing in the States
and the States are procuring end
from that you are giving . . . (In.
terruptions) R -

SHR] N. E. BALARAM: He has no

point to say. (Interruptions) .

‘SHRI PARVATHANENI: UPENDRA:
If he has no more poinis to answer,
Jet him close. We are not here to hear
all these homilies. We are not here to-
. listen about Centre’s mekarbani,

THE  VICE-CHAIRMAN (STIRI
JAGESH DESAI): He 1s answering
only those points which have hbeen
.raised here. I am hearing the whole
debate. I have been here throughout
the debate.

W gg VW: UF AFAG qIEq
¥ Tgt IT ID a1T FE 5 av oE
#E TEIW FTOdegw 99T, SUH

wua T fear WA & agt ¥
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3% Aar a‘rm 59 arey gl T?-l'lﬂ'l
§ 39 AMAIT gET w1 gAAr & Ay
F8 £, 99 A 1w 38 faarya Ak
@t 5% faedr vefafrewd sy foar
tr zad fgamm T faar =@
TS IqNA A T @Y | g AT 919
foT ¥ mrar @ 3% wgr fs oo
Arzad Sfgg Bifag =W sq9F 39T
ST AR fwﬁfrar fenfag & ag

 HITHT FE R 9T ANSIT §cn )Y

a1 Fa’n wqr 7 wwa faqar §
uFnd  feedl wshwfgwm =T oAr
AT T 0F (@ A quay F F
EE qEANNT qEEd oA § W R
LU | tg . (s@agm) 3% ax
g fRar Gl SEEET ) 9
gRT QT ¥ AT qr g ar-a8)
AT HeE T & Ag g
YFT ETT AT &Y TTF TRATT | & 7
gt wgar wfew AT g oA
T FGAT &, NIRRT 17 ST T
aGEr § | WA e e 919
ody W, FF TR ST @15 97
Eﬁ ge @ g wg faar f5 qasy
T ® g @Al qr, .. 7
gz & =g faar. ('wwra) ‘

THE VICE-CHAIRMAN (SHR;A

JAGESH DESAI): Somebody has
raised allegations. . . .

S gE TR W ATEET I §
Had 9T g 99t g2 A Fidy 9%
W ==t gl | § wmar § 5o
w1 fir @I 1985-86, 1986-87
HIT 1987-88 ¥ ITT # grz¥rer 0%
faeg= wﬁ:n N o g wE agh
% 28 ¥ AT a%sﬁ%?fsr a’d?ﬂ
w= & T ¥ '

Sqrareas (#ft oovm A0E) ¢ TR
a?zmﬁ g1

ot g7 R T gEw AAQATE |
A g fagrdt arwde:  owy
E
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KN

Y g&@ T : T § IATATE AT )
FtE o F1 ggr 7@ g fw =
# wHC ... (@AAW) wer S
qYERqHY TAIdEg § 99 9T, .

st a‘ﬁ-a aqat: AF w1 I

THE. .

Sraweas (N aqiw qwE) ¢
T ar g @ § b

s g, VW ST RIT GAT TG,

W =y &% Qv A o J;r

T T AT T R 1 A1 AN
fear qror &7, g3 § W g Ggaar
W{ AT ammﬁ@gq {Ff.a' '\

w‘r W‘ﬂ fagd ara&a’? %m
AAY ®T OAIHAT
§ aig wfge

Feadas (o 37 E)

gy & Fi@ WEr g ¥ ag a‘r-

Al g § 3o faanm, e
§ TR TEET B |

N gy TH: A S, T

4 § fazm @ g & oar
FFA STERT. FAT F oW AW T
faqizmr AT wE FHT T T
arfr  fasm @ WY @ew AR
FE ai@  dY 1 gr gt oS
1 greqs & ug 3w ¥ -fw fewer
af - 91.10 &g A & {FS
grPsmA AT - [ B4 AIR I9
FATGATEF e mwT &7 TR 9wl
gargiar g oaar s wet JeafE
g fead Sgivet
gq @ T T F ¥ agh WA

87 Q@ TH Fr JLIIX HT TEHT
Cogar g

 ggS - AqTY gy aft & v
gMR M® uh  g¥ ¥ far A
T B, .. (=@Agw) 21 AqIE TA
I
SggT & 1 @@ 59 Sl
£ 81-82 ¥ 9, §aX § &
- @ awr g waw 81-82
1987-88 ¥ 93 @lg

=T growar g, ..
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%ﬁ W fagit qiwddy ;. grarE’

9 g war g

=t g VR T sy S gy
gaar & for s@ fAa @ Eqar
g1 AT - g 7 @@ 1981-82 F
SIS ffeer mog 7.3
feeftams @7’ 1 W agl 12
frrmivorme a¥ #fqer D F1 @ g
T WU Q1 FERIT FT BTG
a1 wfge fF gar & &t gafan

9,

qraT F1 &gl § | §gh aF A

9ga W § | WIS ag ar<g eEmmwm

gOrR & Ffaw g ™ F

SHR] PARVATHANENI UPENDRA:
floating in honey. The

_ aﬁwz‘w zramtrim g A
g7 weﬁﬁtrwra‘m%? . (3 amA)
ar ¥ wg wer 91 fr wig §r gurd
AT 98-99 wrE_e¥ W Rw
| gAR g Wq W FT 9y &
AT gy oY A @r &, ¥4 &Y 3. 32
qAT T W AR R; A AE F
fgata & &1 et ®, &@ wega,
1986 & . HTEE & f‘awa ¥ @
ST & 0 -

Bl Tgeq & A % ﬁm‘malﬁ
T WA & 1 gw Sy gefrArT ax
W@ & PR i-10~1989 @ T
F fgate 3 o @ wTEEa §
A 9T gH Frart A7 ®. § AT 8w
cadt fada &9 gife gaEr B S
frrraa geardd &1 g §, 98 &
g AT AR | 7@ qrgE TW | AR
W e A A S AT g T@wsT 4
T qard a7 fred ag JuEEFAT
¥, :m@f & FrE T IR E-EA
¥ aa wrar ol fwar &

zax afafea =it o ¥ 2o
faay < St T quwe FAEET AR
F 7gT AT S A dgld WET
qgT a9 ¥, 9§ 9 E | uw
aYF a1 gun foas gas diar
TR F GHr Fq T fagar &
g @t & 250 & fgar § %I 250
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[#7 g W]

¥ 125 FT fear ¥ aR Tw few W
S gidFwA g1, IR A faw &
frar g1

IR IAYAT & ErAewT FY 2
¥, afsT gl wme Ngafan  w@2Iw
%, Tg PATAT A FIIHL B FT AT
T AT ST R ¥ @ A F
EIgquA gar I AT @iswig  fa;
Fet 4% qreT A< faan fr oY @ieqTor

§ TR FE OG0 AR qg o T

FT fear f5 w@R ¥ fRa) gieard
gaR fllg s oS

# oWt gex Afeam * faar 2
fr e Y THE FREAT uE g,
TOF qgd FE gnew A8 g e
oI 98 & mg WAy @ fF AR
qorerd & enr Ry & § g
SIGT | 98 qr @ vravrirm B,

T3 sftwdifer uavdty &, 98 ofeww
f@&;‘wﬁ ¥ fao &, Ty fo A
g sfhadforogiedty & | 7@ owET
g % frag 2§ | wa QY onE
T gaw saar fear @ aat a9
fr = ety qgel ¥ g F@)
T ME? W g% ™ AT & fAw
fafre & | # 1R @ AANT e
# grered v g 5 oA A e
:%ﬁ‘ga | BR IFH QU IFW FT

I

ot wEa fagd st ¢ DAY
FI TG g W A I @

g
THE VICE-CHAIRMAN  (SHRI
JAGESH DESAID): T think he will take

action. The sugar price will come
down.

W gE UW oI AT qWN
qg gt @Y € fF A4 g7 wwig
WIFT ¥ BT FW AT Ax, 9 Q1
ATF TG [ ATIEIEAT ag‘f i

.. (e
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ot mew fagidt arsat . w90,
A7 feedlt # T wwr AfgUe
‘Fa“«"ﬁ ¥ @1 owrg sy w@%v
.. (sa=am)

oft &to Fo WAt :  ATHAIT TUA-
gurafa o, areedy st ¥ gt B
oA @ @ g, O wer afed |
#7q OO Fifaw e fafaesd ¥ wia
gwrma“rw%zﬁama#}%l
9% W1 q@ 1T Adl FT  gFA, av
gad & giw @t aqty ger 7, .
(cm=aam)

PROF. C. LARSUMANNA: The {ta-
gedy is, even a sweet man like Mr
Sukh Ram has been made bitter by
you. (Interruptions)

= g A 2 7E g a1 o fod
ST @ € AT Igw A1 ¥ @
oW & W o ). .. (sTEeE)

Iqaarenn (N ww qwd)
SqIET ITIX FY FE@ A &, IqA!
& Frr &

ot §g TR : AAAT  ITENETA
W, Tud gad o w7 or gafm
far &, % fooe 7o) &, AT § oY
e fam e Y § g TR A
g wmafees & weEwEy 8, SR
afte guisanil B @Y Ao &S
FWIT L, <EF 7 WX 75 ¥ B
fedmm & fgara & wgraeg
TETRE & wmrfes F qfwag &
foq a7 @ gwErd @y § | w7
FITT FT ITF-AFRAT FE T4 9v
AT gl 9 et B of g A
guT ATHE § I9F IfC gW AT @ E
T 1200 fegear W AN faeedl ¥
gw 39 W@ § s afew w7 @ &
ﬁﬁ ErgaﬁiTﬂ‘lT g | g 5
wdeg g @FY 4 S gAR  wfw
fa ¥ gy faw gotT oG
grardt # foar & B gad (e
F@ A qfs AwWAT T§T %,
=Y
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uF A WA F IR H IO
ST far o 1 g, Ufedy wiaw &
1§ g &% € OB gwiuoey
JHET & BW 4T ag Alen-fAvic g an
¥ oot gl F1E sE A aar & o
E9E qr 5@ AEY © aarfw v dig
gary ag nsafafedl sic fente o
o AT TR fast wIF F fag gw
JaEr A FW AR feed gy
18 T Q1§ 18 @Y z7 EAY TN
frar | Foaer ®1T U9 W gF @S
=X & 1w gra ZF GEraTe s
W g AT AW U@ owgl ww aww
AT TE L T F SE@T B A1
g oag @y g " aw T8 g,
T3 qIE o7 @7 oEe Gt B
gEEl ARG wew fremt mifi,
T4 A wwmarfy =@ aredd g b
1S oY GFT AR wEEm @ Y ew
JIT AT 7 AAAT &, THHT AR A
HIAT 7Y, AN ATEE g W § Wi
6 TuF qiasE W TEaTLEl sy
#1€ 3T Arw 4T gal B Sus
#rag frad el camewe fofeed
MT gaX AWt & T ¥ 798 fosaq
A @fy @Y A SFE A qveqfy F
far s wrqded @%@ =W ¥ ww
Areed AT A AWETE Age & 98
g9 THIS wgl ey Famfy & fag
i gralee v SaF F9gH LW
& @ &7 T3 Arey arfs Awag 4w
SIE g§ Faw 9T a1 g f
grATsATHl A i A M g o
AT § TR W THfzx grew fuy
3@ arRa 20 Wfqwa B AR sTw
gl % IAF gFgEww &) ¥ 3%
AFETE ATIT UF /AT qF 9T IIT
Ja% gHA ¥T FT frar 3@ A
Fhifs gE#T SKAIER gWIR OET TIgT
AT & | 9@ 18 WG T gAT FeAE
~q1 gy gfeas AT T ATT AN
arg I I dadraw WA aw
g T RN T fagr & Y s
@ wrT ogE gEwt ofew few-
sume faeen & OF faara & 2 9wy
fe a1y aw *1 *rwg =T =W g
§TT § I g 98 ©elER Ae)
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B A gw wwmdr ¥ g3
HH/ « T @ @ o9 R oseir sy
ferirge gar € f IR, Bw®, &y
faaar & @@ &1 w1y, wanw awm
i 51T @y g e we
S wE9T foAr s g oa o F vl
AE fre ™ § B oSt sds o vew
R § SR M sfem wiéis ey
38.8 98T WIS W ;ige fem
Tl § | U 1985-86 i, 1986-87
¥ AT 1987-88 ¥ WY afew, .
(sa=e) L

aial]

SHRI PARVATHANENI UPENCRA:
You are oiling them. You are oiling
the Opposition-ruled 'States.

v

- v

. stggaw:afes um 1988-89
H 41.9, 8€&w a1 aw ¥ <@ §
AT o F7 41,0 sfewa M fog
@ wE ggow g o) e
(sraa) -7

fodle Fo g GHAT samEr
W % g g, 9G-E% gymA gy W

®E ... (Hum)

N waeT wat: gw woe @ 2
® ¢ wafedi Wit ¥ @ E s s
arfge 7 . (s

sSgETwm oo §omfl uw
fwig oger agd¥z & femr a@ifs
fSaar setl 99 a1 aew § §wS
€, SOH uTEIwA ¥ SIS satEn g
g WT z@ e ug favim feaur fr
g fdmw v kdow & Gw §
9 | WR sidg R, w7 9v-
qWTEAET, HGIET, WThH: TIET GRITT
g%, 8T & 3w wog @ wadr
aglt W A A T = Y et
A g ¥ =ifge | gw vewiwa ¥
& TV AGY §, AU 98 wew ¥ O
g, g g § & 4.f5u g ar
ag femxe @1 & e | uw g ar
ga 78 feFg 3@ W@ § el gat

aF SUEERIT O fem omE o
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[+ q= fm]

ggqr § fF qeedwma T
.. (s@gum)
Jaqaras (s smm INE) ¢

T AG gumw § 9 419 ag o A

fo aig mige #1 g@X =aq & g

54 4T gny § ? wiw  wige 97 gay

FEIT ¥, TUY FT CRRYF W At

7 oIy oA {0 |

gy TH:
¥ wttw F oA e arey g7 Taar
OF ¥ I ARy § 1 gw 4T wRl
¥ fqu fegar qufm @ war §,
IAT 9T FX W E 1 Al wgr
419 2, gW aw A, auwimEe
dIFT Y1 atar &

IravrsAd  WEIRA, ARSI STHIE
g fr :na:fra SE] Sil e vronq
Arfge & off, T § mrard gerrrrramr
ot @1 fr eeElw S oagT @, F ar
gaf Wy ARt § WY qAE AR
£ ArUS @ oy @ 6T Sla w5l

AR 1O S
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g, WL S At 3T W ST UEg
I 1@ 4, 9T §o WG srifex F:
ff, &% ag mqrq g @ F fag
o Hifew F ¢ Wi dawRw UR
ford &% qio faw £ & oF ol
ATH G & $O AL W@ F 1 A
aqy fRadee wwr § fo v a0 &
b oom e fem %f ger Afsg
ey wifedl #7 geand & awm 8

fefesfanimm g w@r & afew wew
ek T gz § B gErd <y
gatg w1, fogw ssw W

| fefeafodma s <8 & oy TE wedi
,1 Hogm f WITTT RIMT 9ET AT
AN C I
THE  VICE-CHAIRMAN  (SHRI
JAGESH DESAI): The House now

! stands. agjourned and will meet again
tomorrow at 11-00 am,

The House then adjowrned

of the clock till eleven of
the clock on Thursday, the
3rd August, 1989.

j at fifty-three minutes past six





